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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application Nos. 182/2004, 11/2005 & 188/2005 |

Date of Order: This the 20 day of July, 2005.

The Hon’ble Sri Justice G. Sivarajan, Vice Chairman.
The Hon’ble Sri K.V. Prahladan, Administrative Member.

0O.A. No. 182/2004

Shri Simanta Rajen Barooah

S/O Late Dhiru Charan Barooah
Rly. Qr. No. 1/B, East Gotanagar,
Maligaon, Guwahati - 11. '

Shri Gopi Goswami

S/o Late Shyam sundar Goswami
Rly. Qr. No. 230/E, B.G. colony
New Guwahati,

P.0O. - Bamunimaidam,

Guwahati - 21.

Shri Dipak Chandra Sengupta

§/O - Late Prabhat Chandra Sengupta
B.B.C. Colony,

Opp. Rly. Qr. No. 124

P.O. - Pandu, Guwahati -~ 12.

Sri Yankat Raona _
S/o - Late Chikkala Gangiya
Rly. Qr. No. 317/K

New Guwahati,
P.O. - Bamunimaidam,

Guwahati - 21 , ....Applicants.
By Mr. B.M. Sarmah, Mrs. M. Borah, Mr. D.N. Bhattacharyya, Mr. A.
Dasgupta, Advocates. -
- Versus -
1. Union of India

Through the Secretary to the
Government of India
Ministry of Railways, New Delhi.

Railway Board

Ministry of Railways

Govt. of India, New Delhi.

Through its Chairman,

North-East Frontier Railway

Maligaon, Guwahati-11.

Through its General Manager (Personnel).

Senior Divisional Mechanical Engineer/In-charge,
Lumding Division.

North-East Frontier Railway,

Lumding. o



5. Divisional Railway Manager, :
(Mechanical), Lumding Division, North-East Frontier Railway,

Lumding.
.l. . Respondents.

O.A. No. 11/2005

1.  Shri Simanta Rajon Barooah
S/O Late Dhiru Charan Barcoah
_Rly. Qr. No. 1/B, East Gotanagar,
Maligaon, Guwahati - 11.

2.  Shri Gopi Goswami
S/o Late Shyam sundar Goswami
Rly. Qr. No. 230/E, B.G. calony
New Guwahati,
P.O. - Bamunimaidam,
Guwahati - 21.

3. Shri Dipak Chandra Sengupta
S/0 - Late Prabhat Chandra Sengupta
B.B.C. Colony,
Opp. Rly. Qr. No. 124
P.O. - Pandu, Guwahati - 12.

4. Sri Yankat Raona
S/o - Late Chikkala Gangiya
Rly. Qr. No.317/K
New Guwahati,
P.0O. - Bamunimaidam,
Guwahati - 21.

5.  Shri Ranjit Chutia
S/o - Late Lileswar Chutia
Yuvanagar, Narangi, Forest Gate, Guwahati - 26.

6. Shri Hem Chandra Deuri
S/o - Shri Balendra Deuri
C/o - S.E. (Loco) 1 N.F. Railway
New Guwahati - 21.

7. Shri Haranath Saikia
S/o - Shri Bhumidhar Saikia
C/o - Shri Gopi Goswami
Qtr. No. 230 (E) 1 BG - !
New Guwahati ~ 21. |

8. Shri Upen Deuri
S/o - Shri Akan Chandra Deuri
C/o - Yakat Raona
Qr. No. 317 (K) Railway,

New Guwahati - 21. .
. . Applicants

By Advocate - Mr. A. Dasgupta, Mrs. Mayé Borah, Mr. P.B. Dasgupta




- Versus -

Union of India

Through the Secretary to the
Government of India

Ministry of Railways, New Delhi.

Railway Board

Ministry of Railways
Govt. of India, New Delhi.
Through its Chairman,

North-East Frontier Railway
Maligaon, Guwahati ~ 11.
Through its General Manager (Personnel).

Senior Divisional Mechanical Engineer/In-charge,
Lumding Division.

North-East Frontier Railway,

Lumding.

Divisional Railway Manager,
(Mechanical), Lumding Division, North-East Frontler Railway,

Lumding.

.. . Respondents.

0.A. No. 188/2005

Shri Kamala Kanta Haloi

S/o - Late Jagat Ch. Haloi

C/o = SE (Loco)/NGC, N.F. Railway
P.O. - Bamunimaidam

P.S. Chandmari, Guwahati - 21.

Shri Barun Kr. Nath

S/o - Late H.C. Nath

C/o - SCC (Loco)/BPB, N.F. Railway,

P.O. & P.S. - Badarpur, Dist. - Karimganj

Sri Joydeb Ch. Das,

S/o - Late Biswanath Das,

Cl/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding
Dist. - Nagaon, Assam.

Sri.Badal Ch. Roy,

S/o - Late C. Roy,

C/a - S8C (Laco)/BPB, N.F. Railway

P.O. & PS. - Badarpur, Dist. - Karimganj, Assam.

Sri Pradip Kr. Bardoloi
. C/o - Late Aranda Ch. Bardoloi,

C/o - SE (Loco)/NGC, N.F. Rsilway

P.O. - Bamunimaidam, P.S. - Chandamari, Guwahati - 21.
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Sri Karuna kr. Brahma,

S/o Late Khargeswar Brahma

Cro. SE (Loco) 7 NGC, N.F. Railway
P.O. Bamunimaidan,

P.S. Chandmari. Guwahati - 21,

Sri Pradip Dasgupta.

Sro Late Harendra Dasgupta, | }
Cro. SE (Loco) - NGC, NUF. Railway
P.O. Bamunimmardan,

P.S. Chandmari. Guwahati - 21

Sri Dilip Ghose,

S/o Late S.C. Ghose

Cro SSC (Loco) BPB N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj. Assam.

Sri Rakhal Ch. Majumder,
Sso Late Nirmal Ch. Majumder,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj. Assam.

Sri Dilip Kr. Paul,
S/o Late Bidyabhushan Paul,
C/o SSC (Loco) / BPB. N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

Sri Kalyan Bhattacherjee.
S/o Late Binod Bihari Bhattacharjee,

C/o SSC (Loco) / BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj, Assam.

Sri Ranjit Kr. Das 1l
S/o Late Naresh Ch. Das,
Cjo SSC (Loco) / BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist — Karimganj. Assam.
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14.

16.

17.

18.

19.

20.

Syt Pranab Kr. Das.
Sio Late Lakshman Kr. Das.
Clo SSC (Loco) / BPB, N.F. Railway. .

PO.&PS- Badarpur, Dist - Karimganj. Assam.

Sri Ratan Chakraborty,
S/o Late Ranabir Chakraborty.
C/lo SSC (Loco) / BPB. N F. Railway.

P.0O. & P.S - Badarpur. Dist — Karimganj. Assam.

Srl Jagadish Nandi.
S/o Late Ramesh Ch. Nandi.
C/o SSC (Loco) / BPB. N.F. Railway.

P.0O. & P.S — Badarpur. Dist - Karimgan). Assam.

Sri Kartik Chakraborty.
S/o Late Atul Bihari Chakraborty.

Clo SSC (Loco)/ BPB.N. F. Rall\»a\
PO . &PS- Badarpur. Dist = Karimganj. Assam,

Sri Bidyut Dutta,

Sio Late Binod Blhafl Dutta,

C/o $SC (Loco) / BPB.N.F. Railway.

P 0. & P.S - Badarpur, Dist — Karimganj. Assam.

Sri Kalu Bhoumik,

S/o Late Gopal Ch. Bhoumik,
Clo $SC (Loco) / BPB. N.F. Railway,
P.O. & PS- Badarpur, Dist — Karimganj. Assam.

Sri Karuna Kumar Das,

S/o Late Dharani Kr. Das,

C/o SSC (Loco) / BPB, N.F. Rall\\a\

PO &PS- Badar pur. Dist — l\anmuam Assanﬁ
Sri Narayan Debnath,

$/o Late Krishalal Debnath,



C/0 SSC (Loco) s BPB, N.F. Railway,
P.O. & P.S - Badarpur, Dist — Karimgan). Assam.
Sri Naravan Dutta,
S/o Late Digen Ch. Dutta,
C/0 SSC (Loco)/ BPB, N.F.\Railway,
PO &PS - Badarpuf. Dist — Karimganj. Assam.
22, Sri Kamal Majumder,
S/o Late hiten Majumder,
C/o SSC (Loco)/ BPB, N.F. Railway.
P.O. & P.S - Badarpur. Dist — Karimgan). Assam.
23.  Sri Santosh Kr. Dey. -
S/o Late Khitish Ch. Dey.
C/o SSC (Loco)/ BPB. N.F. Railway.
P.O. & P.S - Badarpur. Dist — Karimgan). Assam.
24.  Sri Dhruba Ranjan Dutta.
S/o Late Dhiren Ch. Dutta,
C/o SSC (Loco)/ BPB, N.F. Railway,
P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

25, Sri Uttam Bardhan,
S/o Late Bolo Ram Bardhan, .
C/o SSC (Loco) / BPB. N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj. Assam.
26.  Sri Barun Ch. Rava,
z S/o Late Kala Ram Rava, _

C/o SSC (Loco) / BPB, N.F. Railway, ’

P.O. & P.S - Badarpur, Dist - Karimganj, Assam.
Z 27.  Sri Ajit Kumar Biswas,

: S/o Sri LM. Biswas,

: Clo, SE (Loco) / NGC. N.F. Railway

' P.O. Bamunimaidan,

o
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28.

29.

-30.

31

32.

33.

34.

P.S. Chzmdlﬁari, Guwahati - 21

Sri Samir Ch, Majumder,

S/o Late Rabindra Ch. Majumder,
C/o'S."SC (Loco) /.BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj, Assam.

Sri Rantu Kr. Barman,
S/o Late Rabindra Ch. Barman.
C/o SSC (Loco) 7 BPB, N.F. Railway,

P.O: & P.S - Badarpur, Dist - Karimganj, Assam.

.Sriv Satyajit Senapati,

S/o Late Krishna Kamal Senapati,

C/o SSC (Loco) / BPB, N.F. Railway.

PO. &PS- Badar_pur, Dist — Karimganj. Assam.

Sri Nirmalendu Das.
S/o Late Mahim Ch. Das,
C/o SSC (Loco)/ BPB, N.F. Railway,

PO &PS- Badarpur, Dist - Kari-mganj. Assam.

Sri Ajoy Kr. Dutta,
S/o Late Atul Ch. Dutta. .
Clo SSC (Loco) / BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist — Karimgan). Assam.

Sri Subhash Ch. Dey vH,

S/o Late Hari Das Dey,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. - Lu"mding. ,
Dist - N'agaon, Assam. |
Sr1 Subir Das,

S/o Late Nalini Mohan Das,

C/o SSE (Loco) / LMG,

N.F. Railway. P.O: & P.S. - Lumding,

A\



Dist — Nagaon, Assam.
35.  Sri Runu Ch. Dey,
S/o Late Haren Ch. Dey.
Clo SSE (Loco) / LMG,
N.F. Railway. P.O. & P.S. - Lumding,

Dist - Nagaon, Assam.
36.  SriRatan Dc¢b.
S/o Late Mrinal Kanti Deb,
C/o SSE (Loco) / LMG.
N.F. Railway, P.O. & P.S. - Lumding.
Dist — Nagaon, Assam.
37 Sri Chandan Bhoumik,
S/o Late J.K. Bhoumik,
C/o SSE (Loco) s LMG.
N F. Railway, P.O. & P.S. - Lumding.
Dist — Nagaon, Assam.
38.  Sri Dhana Ranjan Dey,
S/o Late Anil Daron Dey,
C/o SSE (Loco) / LMG,
N.F. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam.
39.  Sri Bharat Ch. Malakar,
S/o Late Krishna Malakar,
C/o SSE (Loco) / LMG,
N F. Railway, P.O. & P.S. - Lumding,

Dist — Nagaon, Assam.

.
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40.  Sri Swapan Das 111
S/o Late Haripada Das,
C/o SSE (Loco) / LMG.
N.F. Railway, P.O. & P.S. - Lumding,

Apis
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Dist — Nagaon. Assam.
41,  Sri Pradip Kr. Nath 1
S/o Late Krishna Kr. Nath.
C/o SSE (Loco) / LMG,
N.F. Railway. P.O. & P.S. - Lumding.

Dist — Nagaon, Assam.

42.  Sri Dipak Kr. Choudhury.
S/o Late Brojendra Bijoy Choudhury.
C/o SSE (Loco) - LMG,

jl N.F. Railway, P.O. & P.S. - Lumding,

i ~ Dist - Nagaon. Assam. :

| 43 Sri Snibhash Ch. Dey, *
S/o Late Sudhir Ch. Dey. |
C/o SSE (Loco) / LMG. |

N F. Railway. P.O. & P.S. - Lumding.

, Dist - Nagaon, Assam.
| 44.  Sri Dilip Debnath,
S/o Late K.L. Debnath,
Clo SSE (Loco) / LMG.
N.F. Railway, P.O. & P.S. - Lumding,
. Dist - Nagaon, Assam.
; - 45 Sii Pradip Kr. Das, |
| S/o Late Satish Ch. Das,
C/o SSE (Loco) / LMG, |
N.F. Railway, P.O. & P.S. - Lumding.
Dist — Nagaon, Assam.
46.  Sri Anjan Chakraborty,
S/o Late Brajagopal Chakraborty,
C/o SSE (Loco) / LMG, _
N F. Railway. P.O. & P.§ - Lumding,
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Dist — Nagaon. Assam.
Sri Janardan Singh,
Sto Late Seroo Singh,
Clo SSE (Loco) / LMG,

N.F. Railway. P.O. & P.S. - Lumding.

Dist = Nagaon. Assam.
Sri Ajit Mallik.

S/o0 Sh Jogesh Ch. Mallik.
C/0 SSE (Loco) i LMG.

N.F. Railway, P.O. & P.S. - Lumding,

Dist - Nagaon. Assam.

Sri Dipak Kr. Roy.

S/o Late Surendra Ch. Roy,
C/o SSE (Loco) / LMG,

N.F. Ratlway, P.O. & P.S. - Lumding.

Dist — Nagaon, Assam.

Sri Tamal Bhattacharjee,

S/o Late Jatindra Ch. Bhattacharjee,
Clo SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. - Lumding,

Dist - Nagaon, Assam.
Sri Pradip Kr. Dutta,
S/o Late Somnath Dutta,
C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. - Lumding,

‘Dist — Nagaon, Assam.

Sri Ajay Chanda
S/o Late Arabinda Chanda,
Clo, SE (Loco) / NGC, N.F. Railwav

P.O. Bamunumaidan,

T

g\



53.

54,

55.

X 1

P.S. Chandmari, Guwahati -~ 21.

Shri Nasndeswar Saikia

S/o - Late Binda Saikia

C/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding
Dist. - Nagaon, Assam.

Sri Guna Saikia

S/o - Lat Sutura Saikia

C/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding
Dist - Nagaon, Assam.

Sri Jiban Saikia
S/o - Sh. Bhadreswar Saikia
C/o - SSE (Loco)/LMG
N.F. Railway, P.O. & P.S. - Lumding
Dist. - Nagaon, Assam.
. . Applicants

By Advocate - Mrs. Maya Borah

- Versus -

Union of India

Through the Secretary to the
Government of India -

Ministry of Railways, New Delhi.

Railway Board

Ministry of Railways
Govt. of India, New Delhi.
Through its Chairman,

North-East Frontier Railway
Maligaon, Guwahati- 11.
Through its General Manager (Personnel).

Senior Divisional Mechanical Engmeer/ln-charge
Lumding Division.

North-East Fron txer Railway,

Lumding. .

Divisional Railway Manager,
(Mechanical), Lumding Division, North-East Frontier Railway,
Lumding.

... Respondents.

By Dr. M.C. Sarma, Railway Advocate and Ms. B. Devi, Advocate in
all the O.A.s.

P
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ORDER (URAL)
SIVARAJAN. I. (V.C.)

There are 4 applicants in O.A. No. 182/2004 and B
applicants in O.A. No. 11/2005. Now all the applicants in both these
two cases alongwith 43 others persons have filed O.A. 188/2005
challenging the cancellation of the panel of 63 Diesel Assistant
Driver prepared for appointment to the post of Goods Driver and the
subsequent selection made pursuant to such cancellation. O.A. Nos.
182/2004 and 11/2005 are also filed earlier challenging the
cancellation of the select list of 63 persons and the proposal to make
fresh selection. |
2. So far the applicants in O.A. No. 182/2004 and O.A. No.
11/2005 are concerned, they appeaied in the written test conducted
for fresh selection pursuant to the cancellation of the earlier panel
during the pendency of the said two applications and they have
passed the test and are in the select list. So, as on today, they cannot
have any complaint against cancellation of earlier select list.

3. Mrs. M. Borah, learned counsel for the applicants,
notwithstanding the above position, contended that the applicants
want to argue the matter on principle, for, that would help other non
applicants who were there in the earlier select list but did not pass
the written test in the fresh selection. Counsel contended that it is for
the said purpose O.A. No. 188/2005 is filed by the applicants in O.A
Nos. 182/2004 and 11/2005 jointly with 43 other persons.

4. As already noted, in O.A. No. 188/2005, apart from the 12
applicants in the other two 0.A.s 43 more applicants are there.
These 43 persons did not earlier challenge the cancellation order.

They instead participated in the second selection by appearing in the

4
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written test. Out of 63 persons in the earlier select list, except 10
persons all others got thrbugh. Nov.v_, only 10 persons amongst the 63
persons in the first panel could not be selected. Since these
applicants have not challenged the cancellation of the earlier panel in
which their names were alsu included and since they have
participated in the second selecion made subsequent to the
cancellation of the earlier panel they cannot be allowed to raise the
contention that the cancellation order of the earlier panel is illegal or
unauthorized. Though Mrs. M. Borah, counsel for the applicants had
strongly made submission on behalf of these 10 persons in the garb of
the argument regarding tfle juétiﬁcation for cancellatidn of the earlier
panel, we are not. impressed, for the simple reason that the applicants
in the first two cases are really not aggrieved at present since they
are jn the present panel also. O.A. No. 188/2005, in so far as other
peréons are concerned, according to us, ‘i.t is highly belated also.

5. We have also heard Dr. M. £. Sarma, and Ms.. B. Devi,
counsel for' the Railwa.yq in these éases Mr Sarma and Ms. Devi fairly
conceded thet the apphcants in O.A. 182/2004 and O.A. 1172005

succeeded in the second selecnon a]so and therefore they cannot have

any grievance now.
6. In the urwmbtancee OA No 182/2004 and O.A. No.
11/2005 are d!smxssed as mfructuous O.A 18872005 is also dxsmxesed

at the admission stage ltself for the reason already stated.

— , Sd/ VICE CHAIRMAN
sd/ MEMBER (A)




, wf}\j@

,’l"vrsn‘.f..’ar’.) Y. i
f ?}‘E’:"E",{f ’I}f-,.._ "{‘( T o M IT!WHT
Casttanll Astimiistracie THittinl

1.7.JRN2008

e UG

IN THE CENTRAL ADMBVISERAFIVE TRIBUNAL

GUWAHATI BENCH AT GUWAHATI

ORIGINAL APPLICATIONNO. . 1 /2005

Shri Simanta Rajon Barooah & Ors. -- Applicants
-Versus-
Union of India & Ors. --Respondents

DATE AND SYNOPSIS OF THE CASE IN TiiIS APPLICATION

DATES

- 25-06-91

06-04-83

26-10-89

07-11-89

06-11-89

SYNOPSIS OF THE CASE

Applicant No. 1 and 2 appointed as First Fireman,

converted as Diesel Assistant Driver on 6-12-91.

Applicant No.3 appointed as Khalasi, promoted to
Engine cleaner on 28.1.87, promoted to Second Fireman
on 24387 and promoted to First Fireman on 29.1.93
and converted to Diesel Asstt. Driver on 21.3.94.

Applicant No. 4 posted as Second Fireman, converted to -

Diesel Asstt. Driver on 30.3.89.

Applicant No. 5 was appointed as Engine Cleaner and
promoted to Engine Cleaner Helper and. promoted to
Diesel Asstt. Driver on 22.02.2000.

Applicants No. 6, 7 & 8 appointed as Engine Cleaner
and promoted to Engine Cleaner Helper and promoted
to Diesel Asstt. Driver on 22.02.2000. |
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DATES - SYNOPSIS OF THE CASE

14-10-2003 A letter was issued from the-O/O the DRM(P) N.F. Rly.

Lumding regarding selection of 142 Goods Drivers.

15-11-03 — 21-12-03 Selection test (written) held at LMG/BPB/NGC.
19-10-2004 o Supplementary selection held at LMG.
31-03-2004 Select list published.
Applicant No.1 selected at merit position 12
Applicant No.2 selected at merit position 14
Applicant No.3 selected at position 16
Applicant No.4 selected at position 29 -
Applicant No.5 selected at position 48
~ Applicant No.6 selected at position 49
Applicant No.7 selected at position 52

Applicant No.8 selected at position 57

09-06-2004 . DME (C&WYLMG wrote to the SSE (Loco)LMG,
NGC, BPB regarding vacancies of 63 posts.

| 13-07-2004 Select test dt. 31-3-2004 cancelled by Sr. DME/LMG. /
/09- 10-2003 Restructuring guidelines of “C” Group staffs issued by

Govt. of India authority of Railways/Rly. Board.

6-1-2004 ' Partial modification of 9-10-2003 circular issued.

Contd.....3
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DATES SYNOPSIS OF THE CASE
22-12-2004 During pendency of the O.A. No. 182/04 before the

Hon’ble Tribunal by the aggrieved Applicants No. 1 to

4 the respondent authorities initiated a fresh selection

process which is procedurally same by canceling the

panel of the selectees. In this fresh call letter the names

——a s e 3

pr——

of Applicants No.1 & 5 are omitted.

P - T g _h & >

The applicants being seriously aggrieved and/or -deprived by this
unreasonable and arbitrary action and gross injustice of the Railway authorities -
have approached this Hon’ble tribunal and pray your lordships to stay and quash the
impugned call letter of fresh selection dated 22.12.2004.
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GAUHATI BENCH AT GAUHATI
(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE g/s o
TRIBUNALS ACT, 1985) '

i

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL § 3‘9
§ 90
&

ORIGINAL APPLICATION No. 12005

I. Particulars of the applicants:

1.Shri Simanta Rajon Barooah
S/O. Late Dhiru Charan Barooah,
Rly. Qr. No. 1/B, East Gotanagar,
Maligaon, Guwahati-11.
2.Shri Gopi Goswami
~ 5/0. Late Shyam Sundar Goswami

Rly. Qr. No. 230/E, B.G. Colony,
New Guwahati,
P.O. Bamunimaidam,
Guwahati-21.
3.Shri Dipak Chandra Sengupta
S/O. Late Prabhat Chandra Sengupta »
B.B.C. Colony,
Opp. Rly. Q1. No. 124
P.O. Pandu, Guwahati-12
4.Shri Yankat Raona
S/O. Late Chikkala Gangiya
Rly. Qr. No. 317/K,

b New Guwahati
P.O. Bamunimaidam
Guwahati — 21.
5. Shri Ranjit Chutia,



S/o Late Lileswar Chutia

Yuvanagar, Narangi, Forest Gate, Guwahati - 26

6. Shri Hem Chandra Deuri

- S/o Shri Balendra Deuri,

C/o S.E. (Loco) 1 N.F. Railway,
New Guwahati- 21

| 7. Shri Haranath Saikia

S/o Shri Bhumidhar Saikia
C/o Shri Gopi Goswami

Qtr. No. - 230 (E) 1 BG

New Guwahati - 21

8. Shri Upen Deuri

S/o Shri Akan Chandra Deur,
C/o Yankat Raona

Qr. No. 317 (K) Railway,
New Guwahati — 21

I1.Particulars of the Respondents:
1. Union of India

Through the Secretary to the
Govt. of India |

Ministry of Railways, New Delhi
2 Railway Board

Ministry of Railways

Govt. of India, New Delhi
Through its Chairman.
3.North-East Ftontier Railway
Maligaon, Guwahati-11

Through its General manager (Persormél)

b
g

4.Senior Divisional Mechanical Engineer/In-Charge,

Lumding Division



North-East Frontier Railway,
Lumding.

Do ardabBarosrh—

5.Divisional Railway Manager,
(Mechanical ), Lumding Division , North-East Frontier
Railway, Lumding,

1. Particulars of the order against which application is made:

- 1. The applicants, Diesel Assistant Drivers, selected for the post of
G?ods Driver in the scale of Rs. 5000 — 8000/-. There were 63 posts
of Goods Driver which were sought to be filled up by issuing
necessary orders. While this process of filling up of 63 posts was
going on the Railway Authority arbitrarily decided to cancel the
process of filing up of these posts. Feeling aggrieved by this
arbitrary action, an application, being O.A. No. 182 of 2004, was
moved before this Hon’ble Tribunal. mrpade;lc; of this
original applicatioﬁ the Railway authority initiated a process of fresh
selection and an order in this regard has been issued by the
Divisional Railway Manager (Personnel) vide his letter No. E / 254 /
I/LM/ (RG)/M dated 22.12.2004 (Annexure: - G). In this fresh call
letter the names of mmc&{ No. 1 and 5 S1i Simanta Ranon
Barooah and Sni Ranjit Chutia respe cti\reiy were not included though
previously they were selected and empanelled ;or rpromotion.

The applicants were duly selected in accordance with the procedure
established by law. There is no reason for cancelling the posting of
the applicants in thq posts of Goods Driver. Initiating of fresh
process of selection which is not based on any 1'ea§0n.

All the applicants are similarly situated having been selected for
promotion to the posts of Goods Drivers and similarly aggrievegi by
the said Railway Board’s circulars including the impugned letter
dated 22.12.2004. They have the same cause of action for the -
purpose of the present proceedings and they pray for similar relief.
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The applicants, as such, crave leave of this Honourable Tribunal to '
allow them to join together in a single application under Rule 4(5) W
(a) of the Central Administrative Tribunal (Procedure) Rules, 1987.

IV. Jurisdiction of the Tribunal:

The applicants declare that the subject matter(s) of the application
18/are within the jurisdiction of the Hon’ble Tribunal.

V.  Limitation:
The applicants further declare that the present application is within
the limitation prescribed under Section 21 of the Administrative
Tribunals Act. 1985.

VI. Facts of the Case:

L. That the applicants are citizens of India and aie entitled to all the
rights and privileges guaranteed to the citizens of India by the
Constitution of India and the laws framed under it. The applicants
are employees of the North-East Frontier Railway (hereinafter
referred to as the N.F. Rly.), serving in the rank of Diesel Assistant
Driver in the Mechanical Department of N.F. Rly. posted at New
Guwahati, Loco Shed, and are working under the control of Senior
Divisional Mechanical Engineer/ In-charge (“Sr. DME/IC” for short)
Lumding Division. The applicants belong to the Transportation
(Power) Branch of the N.F. Railways.

2. That the service hierarchy in the Transportation (Power) branch of
the Mechanical Department of N.F. Rly. in Lumding Division is as
follows:-

‘Engine Cleaner------ Second Fireman — First Fireman
Or
Diesel Assistant Driver- Driver Goods —Passenger Driver — Mail

Driver.



3.1

3.2

3.3

34

3.5

3.6

3.7

That the applicant No.1 (Sti S.R. Barooah) was appointed as First
Fireman on 25.6.1991 and was converted as Diesel Assistant Driver

on 6.12.91 in which post he is at present working.

That the aﬁplicant No.2 (Sr1 Gopi Goswami) was appointed as First
Fireman on 25.6.91 and was converted to Diesel assistant Driver on

6.12.91 in which post he is working at present.

That applicant No.3 (Sri Dipak Chanda Sengupta) was appointed as
Khalasi on 6.4.83 and promoted to Engine Cleaner on 28.1.87 and
promoted to Second Fireman on 24.3.87 and promoted to First
Fireman on 29.1.93 and converted to Diesel Assistant Driver on

21.3.94 in which post he is working at present.

That applicant No.4 (Sri Yankat Raona) was posted as Second
Fireman on 26.10.89, converted as Diesel Assistant Driver on

30.3.89 in which post he is working at present.

That the applicant No. 5 (Shri Ranjit Chutia) was appointed as

il

Engine Cleaner on 07.11.1989 and promoted to engine cleaner

helper on 31.12.1992 and promoted to Diesel Asstt. Driver on
22.02.2000 in which post he is at present working.

That the applicant No. 6 (Shri Hem Chandra Deuri) was appointed as
Engine Cleaner on 06.11.1989 and promoted to Engine Cleaner
Helper on 31.12.1992 and promoted to Diesel Asstt. Driver on
22.02.2000 in which post he is at present working,.

That applicant No. 7 (Shri Haranath Saikia) was appointed as Engine

‘Cleaner on 06.11.1989 and promoted to Engine Cleaner Helper on
31.12.1992 and promoted to Diesel Asstt. Driver on 22.02.2000 in

which post he is at present working,.
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That applicant No. 8 (Shri Upen Deuri) was appointed as Engine %%
Cleaner on 06.11.1989 and promoted to Engine Cleaner Helper on =~

31.12.1992 and promoted to Diesel Asstt. Driver on 22.02.2000 in
- which post he is at present working.

That on 14.10.2003 Divisional Railway Manager informed that 142
vacancies of Goods Driver would be filled by selection through a
written test etc.
A copy of said letter dated 14.10.2003 together
with the list of eligible candidates are annexed

herewith and marked as Amnexure — A series.

That the respective seniority positions of the applicants in the grade
of Diesel Assistant Driver were also indicated in the letter dated
- 14.10.2003 which were as under:

Seniority Position
Applicant No.1 138
Applicant No.2 140
Applicant No.3 154
Applicant No.4 228
Applicant No.5 269
Applicant No.6 270
Applicant No.7 275
Applicant No.8 283

That the applicants were called to appear in a selection for filling up
142 vacancies of Goods Drivers in the scale of pay of Rs.5000/- to
Rs.8000/-. Altogether 325 Shunters, Diesel Assistant drivers and
senior Diesel Assistant Drivers of Lumding Division were called for
the purpose of selection, in order of seniority vide letter dated
| 14.10.2003 and the prescribed syllabus for the selection was also
circulated vide the said letter dtd. 14.10.2003.
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That the said selection was conducted through a Wri!:ten test held
from 15.11.2003 to 02.12.2003 at Lumding, Badarpur and New
Guwahati centres followed by a supplementary selection held on
19.1.2004 at Lumding, |

| That éltogethér 63 candidates were selected and they were
empanelled in a panel in order of seniority vide Memorandum No.
- F/254/1/LM (RG)/LM Lumding dtd. 31.3.20040f the Office of the
Divisional Railway Manager (P), N.F Railway, issued under the
signature of the APO/IVLMG for Divil. Rly. Manager (P),
N.F.Railway.
A copy of the Memorandum No. F/254/1/LM
(RGYLM Lumding dtd. 31.3.2004 of the Office
of the Divisional Railway Manager (P), N.F.
Railway, issued under the signature of the
APO/IVLMG for DivilRly. Manager (P),
N.F Railway is annexed hereto and marked as
Annexure — B.

That the names of all the applicants figure in this panel and their

relative positions in the table are shown below:

" Applicant Position in the panel
Applicant No.1 12
Applicant No.2 14 \
Applicant No.3 16
Applicant No .4 29
Applicant No.5 48
Applicant No.6 49
Applicant No.7 52

Applicant No.8 57

3

3
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That on 9.6.2004, the DME (C&W)LMG wrote to the SSE
(LOCO)/LMG, NGC and BPB regarding posting of staff as Goods
Driver on Promotion intimating that the 63 candidates selected were

earmarked against sheds as under :

LMG-----Total in (nos) 23

NGC-----Do 14
BPB-----Do 26
63

He further wanted to know the probable date by which they may be
posted as Goods Drivers on promotion subject to passing
Promotional Course (training Course) and Psychological test .
Further information sought for was as regards the number of staff
who have already passed the aforesaid tests so that their names could
be intimated to HO/MLG within a week.

A copy of the said letter dated 9.6.2004 is annexed

hereto and marked as Annexure —C.

That all on a sudden Divisional Railway Manager vide his letter
dated 13.07.2004 canéeﬂed the posting of 63 Goods Drivers on
promotion without any reason.

A copy of the said letter dated 13.7.2004 is annexed hereto

and marked as Annexure —D. _

That, the respondent authorities through a letter No. E/ 254 /1 /LM
(RG) / M dated 04.08.2003 from DRM (P} N.F. Railway Lumding
called a group of candidate for selection of passenger drivers for
filling up 64 Nos. of posts and has already empanelled the candidates
successful in written test and viva-voce for promotion. The goods
drivers and the passenger drivers are in the same footing in the
scheme of restructuring of cadre as in both cases a reduction of

percentage strength from the existing 80% to the revised 73% of the
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cadre strength both for goods drivers and passenger drivers. The
responding authorities by selecting a set of similarly situated
servants through a selection process and omitting to give effect to the
completed selection of the Applicants by promoting the other set of
servants including the applicants as goods drivers are following a
double standard though both the set of servants fall under the same
rules.

This letter No. E / 254 / 1/ LM / {RG) /' M dated
04.08.2003 from D.R.M. (P) N. F. Railway, Lumding is

annexed here too and marked as Annexure: - E.

That it is stated here that the applicants are members of Group “C”

- staff of tranéportation (Power) department. The Government of
| India, Ministry of Railways/Railway Board issued a letter being No.
'RBE No. 177/2003 vide Memo No. PC-III/2003/CRC/6 dtd. New

Delhi 9.10.2003 addressed to the General Managers/All Indian
Railways and production Units regarding restructuring of certain
group “C” and “D” Cadres. Such restmcturing was undertaken with
a view to strengthening and rationalizing the staffing pattern on

| RailWays.

A copy of such letter dated 09.10.2003 along w;vith
~ the statement regarding restructuring of Group
“C” staff of Transportation (Power) Department
so far it relates to the applicants are annexed

hereto and marked as Annexure: - F series.

That subsequent to the letter dated 9.10.2003 another letter was
issued by the Director Pay Commission — II Railway Board vide No.
P.C - IIT / 2003 / CRC / 6 dated New Delhi 06.01.2004 which was

3
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essentially issued in partial modification of the earlier letter dated
09.10.2003.

That cancellation of panel of selectees for the promotion to Goods
Drivers including the applicants has been under challenge in O.A
No. 182 of 2004 before this Hon’ble Tribunal. The applicants crave
leave of this Hon’ble Tribunal to refer to and rely upon the said

application at the time of hearing,

That when all the applicants were similarly situated and were
expecting the outcome of the original application No. 182 of 2004
the letter No. B/ 254 /1/ LM / (RG) / M dated 22.12.2004 issued by
APO 1I for DRM P) Lumdjﬁg has created a fresh situation by
initiating a fresh selection for 142 No. (UR — 110, SC - 21 & ST —

~ 11) of vacancies among which No. of vacancies the 63 No. of posts

of goods drivers for which 63 candidates ihcluding the applicants
were selected. |
A copy of the said letter dated 22.12.2004 is

annexed hereto and marked as Annexure: - G.

&Wﬂmﬂ/

That in this fresh call letter dated 22.12.2004 (A'nnexure: - G)names of

applicant No. 1 Sri Simanta Rajon Barooah, Applicant No. 5 Sri
Ranjit Chutia and three other empanelled candidates Sri Ajoy
Chanda, Sri Dipak Kr. Roy and Sri Tamal Bhattacharjee do not
figure while the names of the applicants No. 2, 3 and 4 each finds a
place in the same. (Almexdre: -G) Although all the applicants have
been all along similarly situated in respect of their eligibility for

promotion as goods drivers (Now re-designated as Loco Pilot — IT

Goods) as proved by their previous selection since abandoned.

That the omission of some of the applicants and inclusion of others

in the said call letter is violative of Article 16(1) of the Constitution
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of India and it reveals an illegal attempt of the respondent authorities

Mﬁw@d‘/‘

to frustrate the claims of the applicants. It has subjected the
applicant’s No. 2, 3,4, 6, 7 & 8 to the uncertainty of a fresh selection
and applicant’s No. 1 and 5 to deprivation forever from promotion to

the next higher grade.

That the fresh bid for a new selection under the said letter dated
22.12.2004 (Annexure: -G) is being taken when the matter was
already subjudice under the origiﬁal application No. 182 of 2004
before this Hon’ble Tribunal is in prepération by the responding
authorities for totally giving the cancellation of the previous

selection perpetuity.

That the letters by which the applicants are aggrieved are, Memo No.
E/58 (training) dtd. 13.7.2004 by Sr. D.M.E. Lumding, LetterNo.
E/254/52/1(4)/Pt-1 dtd. 16.9.2004 .by General Manager (Personnel)
NF. Railway, Maligaon and also the Letter No. E/254/1/LM(RG)/M
did. 21.9.2004 from Divisional Railway Manager (Personnel)
Lumding and also letter No. E / 254 /I /LM / (RG) / M dated
22.12.2004. |

GROUNDS FOR RELIEF WITH LEGAL PROVISION:

For that in the backdrop of such a situation this Hon’ble Tribunal
will be required to adjudicate the rights of the applicants to be
promoted to the post of Driver (Goods) on the following vardsticks/

parameters:

Whether the selection of the applicants for promotion to the posts of

Drivers (Goods) were de hors the Rules laid down and was made by

authorities which had no jurisdiction to make such selection?
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Whether the action of the respondent authorities in denying
appointment by the respondent authorities even after due selection of
the applicants can be construed as a valid exercise that can be used to

mitiate a fresh selection process?

Whether the respondent authorities acted within their powers in
ordering the fresh selection process circumventing the Railway rule
of allowing a selection panel approved by competent authorities to

remain in force for the stipulated period?

Whether a call letier initiating the selection process by inviting
unwillingness, if any, to participate in the selection to be intimated
can be valid if it does not include names of eligible and similarly

sitnated personnel in the feeder grade?

Whether it is permissible to invade public interest by bringing about
an inordinate delay in filhing up the essential process concerned with
the running of trains of goods driver by canceling a finalized panel of
selecttees having fully blossomed right in the panel would conform

to principles of service jurisprudence?

For that the applicants state that they were selected against vacant
posts which existed on 14.10.2003 and these posts are not yet filled
up though all the Loco sheds at Lumding Badarpun and New
Guwahati are grossly under staffed. The 63 nos. of posts lying vacant
out of the 142 posts for which the impugned letter dated 22.12.2004
(Annexure: -G) was issued can be filled up by the applicants among

other selected candidates without harm to the railways.

For that it is submitted that the respondents have acted quite contrary
to this declared position by delaying the promotion of the applicants

and taking recourse to a round about course of action in recruiting

Stmarstafilianees
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byway of promotlon to vacant posts. In Railway Board’s circular
dated 6.1.2004 and 24.6.2004 it has practically abandoned the
straight road of promoting from ready panels existing on a particular
date and seeks to resort to part use of panels valid on 1.11.2003 or on

- 5.1.2004 and part use of a modified selection which would surely be

time consuming. It is submitted that nothing can be speedier than a

ready panel in filling up vacancies.

For that the applicants state that the letter dated 13/7/2004 was
issued without any rhyme and reason and no reasonable explanation
has been furnished in support of the cancellation of the proposed
promotions. In the backdrop of such a situation the applicants are
constrained to observe that the action on the part of the respondents
in issuing a faulty letter to initiate a fresh selection process are totally
malafide, arbitrary, unreasonable and without any jurisdiction. Such
actions are purely a colourable exercise of poweré and as such the
impugned order is liable to be set aside and quashed. And the

applicants are to be promoted in terms of their regular selection.

For that the respondent authorities cannot be allowed to go on with
the fresh selection process unless cogent and lawful reasons are

shown for initiating the same.

For that applicants no. 1 and 5 cannot be kept away from the fresh
selection process by omitting their names for the list of eligible
candidates in the letter dated 22.12.2004 (Annexure: - G) as that will
lead to the violation of their fundamental rights under article 16(1) of
the Constitution of India.

For that another important aspect of the matter which cannot be lost

sight of is that some of the applicants are likely to cross 45 years of

4]
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age if in the meantime their promotions are not given effect to in as .

much as the maximum age for qualifying for the post of Goods

Drivers is 45 years only.

For that unless the operation of the letter of APO II / LMG dated
22.12.2004 (Annexure: - G) is stayed the very purpose of this
application will be defeated and serious injustice and irreparable loss
will be caused to the applicants. Therefore operation of the letter of
APO II'/ LMG dated 22.12.2004 (Annexure: - G) is required to be
stayed till disposal of the application.

For that all the applicants are similarly situated having been required
to forgo their selection for promotion and tﬁey are similarly
aggrieved by the said impugned letter of APO II / LMG dated
22.12.2004. They have the same cause of action for the purpose of
the present proceedings and they pray for similar reliefs. The
applicants as such crave leave of this Hon’ble Tribunal to allow them
to join together in a single application under rule 4 (5) (a) of the
Central Administrative Tribunal (Procedure) Rules 1987.

DETAILS OF THE REMEDIES EXHAUSTED —

That the applicants No.1 appealed to DRM / P / LMG N.F. Railway
for inclusion of his name in the letter of APO II for DRMP Lumding
dated 22.12.2004 and pending rectification to suspend the fresh

selection process on 28.12.2004 but to no avail. That applicants No.,
2, 3 and 4 exhausted departmental channel of remedies went to this
Hon’ble Tribunal with O.A. No. 182 of 2004 and Applicants No. 5,

6, 7 and 8 having exhausted departmental channel of remedies have’

come before this Hon’ble Tribunal with the present application.

MATTERS NOT PREVIOUSLY FILED OR PENDING IN
ANY OTHER COURT OR TRIBUNAL

S -y 72N oah_
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The applicants declare that the subject matters of this application
with regard to the impugned order in letter No. E/ 254 /1/LM (RG)
/ M dated 22.12.2004 are not pending before any court of law, any

other authority or any other branch of the Hon’ble Tribunal.

- X. RELIEFS SOUGHT:

XL

X11.

XIII.

That in the premises aforesaid the applicants pray that your

Lordships may be pleased to call for the records, issue notice to the

respondents to show cause as to why the impugned order under letter

No.E/254/1/LM (RG)/ M dated 22.12.2004 issued by APO II for

Divisional Railway Manager (P) Lumding N.F. Railways (Annexure:
- G) shall not set aside and quashed and upon hearing the parties may

be pleased to set aside and quash the impugned order aforesaid or

" pass such further or other order(s) as your Lordship’s may deem fit |

and proper in the facts and circumstances of the case.

INTERIM ORDER IF ANY PRAYED FOR: "
e
That the applicants pray that this Hon’ble Tribunal may be pleased to

pass Interim Order tthe operation of the impugned order

issued by APO II for DRMP Lumding N.F. Railways under No. E /

254 / 1/ LM (RG)Y M dated 22.12.2004 till the disposal of the
m—-———-e-*'“___

present application.

DETAILS OF 1.P.O:
No. of LP.O 20 G 117360

Name of the issuing Post office: - G.P.O. Guwahati
Date of issuing Postal Orders:-13/1/2005
Post office at which payable: - Guwahati

LIST OF ENCLOSURES:

As.per Index.

é‘mﬁm&ﬂg o
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VERIFICATION

I, Sri Simanta Rajon Barooah, S/o of Late Dhiru Charan Barooah,
aged about 41 years, resident of Rly. Qr. No. 1/B, East Gotanagar,
- Maligaon, Guwahati-11, do hereby declare and verify as under:

1. That T am the applicant No. 1 of the instant application and as such I
‘am well aware of the facts and circomstances of the case. I am also
authorized to verify this application for and on behalf of the remaining
applicants. |

2. That the statements made in the accompanying petition at Para 1
’ I

T arvn(dys 43890 1% )2 | and are true
' [ 7 ' .
to my knowledge and belief and those made in Paras /(%)) (32) (33,
(34)(25) (36 (37)(%8) , and /> being matters of

records I verily believe those to be true and the rests are my humble
submissions before the Hon’ble Tribunal

And in verification -whereof, I sign this verification today

dtd._[§- [-200S at Guwahati,

Signature
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Northeast'Frontier Railway

Office of the
Divli.Railway Manager,
N.F.Railway,Lunding,

NO.RE/254/1 /1M (RG) /M ' Date : 14-10-2003 _

To,
SSE (Loco) /LMG,NGC & BPB,-

Sub :~ Selection for the post of Goods Driver in Scale
of 5000 -~ 8000/~.

In order to £ill up 142 vacancigs,of Goods Drivers in Scale
RS, 5000 - 8000/~ it has been dacided to hold a selection (wlitfon)
to form & panel of 142 (UR-110, SC- 21 & ST-11) candidates

Syllabus of the above selection is appended :

1) The ability of Read & Write, simple memos and application etc,

2) Knowledge of trouble shooting operatlon and working of Diesel
Stream Locomrat.xves°

3) Knowledge of relevant portion of general rules, Operation mannual,
Block working, Mannual and drivers hand books.

4) Simple calculation to be done by Drivers about matters like Diesel/
Coal accountal speed of trains etc,

~

5) Elementary general knowledge about Railways,

Accbrdingly all the eligible candidates as per 1list attached:
should be advised to keep themselves in readiness to appear in the said
selection at short noticeﬂ

Tt is to be ensured that if any one in the list is unwilling to
appear in the said selection in written unwilling declaration may be
obtained and sent to this office by 31~10-2003,

The empanelled candidates are eligible for promotion as Goods

VDrlver only after they are found suitable in the Psychological test

and prescribed promotional course training,

Enclo 3= List of eligible candidates,
ANNEXURE -~ A & B,

APO /M /1LMG
for Divl Railway Manager (P)
N,F.Railway,Lumding.
Copy forwarded for information and
necegsary action to -

1) DME (ICY/LMG -
2) DME (P) /IMG. He is reoulrested to organise pre~selection training ;
. coaching for at least 7 days to SC & ST candidates well in advansor

before the selection is held,

3) CoS(Mech) at Office,

4) CPRC/1MG,BPB & GHY. They should repay the above notification over
phone to the respee¢tive SSEs(Loco) incharge,

5) ADMENGC ,BPR & LMG. :

6) SSE (Loco) /NGC, IMG & BPB,They w.i.ll please get it noted by all the
sgaff concerned as per list attached, :

, o COPY o . ;
e “ ;
certified ‘Ob_ N ;{ﬁjf\ - ' ’
@ for Divl. Railway Manager(P)
N.F . Railway, Maligaon.,




4,

-
B )
Aanesure §, v

LIST (}I' LL‘I(‘TBLL ;ﬂl'“fl R\ IN R UKR GF SF\IUI\ITX
CENC !Nam_e_ Ty }1';-”-{.'""*" Dasign, & St
BTN e .i
}_~ Nsr'\nmn M:uun'dnl . B t "%xunm "I '. -
' )‘ _v Pm!mq Ram Raen, - ’\t"*"m N ”’
3) Pl‘ Baklmm(*u\ . R -\ln-- NG
) ' Md \ltdu! R 0()1 !11. R U S .; du-BUB ,
.) N Dulm, j._' o UR 1t L\Iu
'E.f’l . R ' s P“U B
L i R ST
' 83._1. MN .x(‘n‘.m" . B _Ytli:-.fl:f;iu
.91 [ Rejendra Ch TG, o
10) | Md Abdul Malit, i
(YN, QBhowszi e i i
| 12) [ RPSen, :s*s:.".-.*\}?‘i.. i
REN) Abmash(.hl.)aa. SO o BPL.
E 1) | Md.Abdul Zabbar, oML
1) 1 Smaff Ramy Bore, - TS T gl ,
G NKHoy, T e IMG ] |
A Wil D ol o BERT i |
’5'.13)" Pmsa’x;tah A .E“uth'Lf.\ilU AL
i 19) Gantash Kr Day i{.f“,'_' g dena, S
.20) | Rup f.:.“.'.“.'*“\“' RO N V. <L ‘-
LA AL Polawge, R e ] '
LA Umesh Ch a7 R0 do-NGE |

i-33) .1 Praneswar hldi‘d.,lx.

R I

l . “ g '

. . 3
N\ A i
y )‘: ; ! “ ' ' ’ j
. i . i )

i

-
i 4
i
oy
[
o
'f 1
a, v At e . . v, : . h N
Vot w byt s s Ml btk puy ST e ~‘l'l;.ts R A T PR TS N R S .o . PN ‘. (S few L )



i £, - & =
DA S B, A, s, . £ 3
“.‘.:'?.‘.,!_‘r" 5-9-114-4.-‘”,‘ TRE NI u,‘ g e 'M _w“" g N
IR RS S N h f"“ . e 3 LRI TP Ot
(AR -t i . oY e g i 1ie Ve
o L i i H v . . B H W, b z
oy . : ‘ VLo T .
o i § : ' A
¢ ‘ N
i
P 1 C .
- : ¥ -~
: [ P S
. i H H
: i A
i ;
R
ot
i
§
' i
. i
Y {
i
. : : annerure B,
: Ly -

S Uistof eﬂglblo St.DADS 8 DADS In gaate R6.4300-60001 and

R$.30604590! lnord@rofsonlmlky ' . !

Co~

uRemark':.

S IPULS

. *ﬁ L Ehar, -
ik nri‘ul.a;.xesx'
, ~;4;mm waxanka'
13 M“ko':k; y
4 Sudesent Bote,
13 Beden »h.uo't:\o\ol
15 Syl ChMell,

.4

27 ip re Do

.‘ ga 1 StDADAME

e

MR, R
QADAME. »UF
8¢

PO

s}

et
e

Crepgp I

pigvd 'I'\l W,

i i 0
ATSEe, “N.;V. S
.. ‘/:«"‘z & 75 aM E-}‘ughq raan o LUK _
) "“0 P opaaer, booomqse 0 BT i Lrade
=1 S Ltk Kurnar | aGo U
/_ “heosnab, e wEc L U
|

Shitdontul Russein.

,,/Sehlr Uadin At sd

5L R Baerve

I il

i

co NG S

piavee Shintar

.,48"350 N:qa ThE ‘ A% e B ] R
TS ChCing 'i . m;;v ' B
hafmonser ad, I L

Lepnoz g,

./3 ¢ pecidelol.
SPNC T K anhaa,

: .4 T L Rabides.

\ %"R‘umhhu Ram Dag

s i ,
3ﬁ/1‘,:»amm¢ar T
13 Raniesh NMahan Das

T R

e b -~ N -
Gt

23 wner .'wntur.

. "IT\L;" :. | s-
l.Plf“‘c L ' l"}f-"}
wwpa' . sC

MERR 0 W

"INGTS v

Do Anpnas Raw Ralte - S L

ST P"hlh[.hoat ¢ BriQADIGT IS

\/P’Té' o S Baishyd R i 3 o
,\/39 R h Thanyra EC Bir it Vit
Mo Fama i Snovasr NIt oI v

N '}"V'ama&n kanta
TN,

/J’/'J‘.‘.‘,!‘ltxn M0 0_.

TGS

e gee
ials,

o S Sdni Thidslst RRCIRI N
—U Bongsridhse t‘:tw: CEIGT LR
; -oag \.u.’;[% nses erd |
| ; 3 . oa
i ‘t\ <\'\\

1 Ravnara ChOss:  <NERE. - 8Tt Tihunter,
3 R K. Smbie, S RkG sc

_ 3 womode Sh v - \ "IBPB TR e Shunter.

o “Thekretoity, - o : '
4 M COeb Bamnan; - “IBPE. 8

S fines Baman, 0 UBPR 3
5 B.5 Delarsjo, G &
” PG Borasle, RS IT hisvs Shuntar ‘
5 thinaran Gh Dey, "BrE UR ' !
3 Rupram Hirg, | LRSS . 80 ; :

:v'—rf.‘:-ﬁ:sﬁ - EE O
1" vf“ e

i ]

i

' i

T Tt T T e

—— T T Y

trarn, ey e pema
TRME TR D L e e e I L e T TN Ly

P

e



BT
L
i
|
i
k¢ ;
i
-4 Meno Rﬁnhn 0&) Pt
AT LaChDes, - DADWNGE
- 42 Ananda Ch.Roy, "“IMG
T 449 Nbenun Singh CPK
o0 Batun B Nuth e
51 Kanak wajar TLMG
v 82 Bhodresver - NGO
Yhakuris, ‘
€3 Rabindra Hath Dey  "LKG
B4 Kiron Chokatlta + - LG
=2 Pradip KeHath (1) "M |
EA Dilip Ghose © "WABR
57 Jagadish CTh.Das ~BFS
£8 Binan Ch Bania Eelut
56 P Sanyachi - "LMG
0 Bhupen Hazarlka “EPR
61 Atul Ch.Earik - "BPE
~ 02 Mam Ram Hazanka DALVHGE
/5'.5 Anur Al T "N
V\A Muhzdey «um GG
e 28 Harendm Ch.. HNGO
"“ T Mshumder ‘,y. |
. ‘%nmummfil DADAMG
Lot beLaskar '.{ NG
.69} Mahendra Kalita: " MNQC!

m.uk g

i ;5 3
' \‘/'5{ Ghaban. Ch. Dﬂl
‘T\ZG AC. Bowmctur“

YT bl Jall !-

N /?'Y Rumka Prakad -

L

' 72 §.X.Dasgupla
72 PR Goswaml

™ Hogendra Che
Malakar ~ |-~

o .-;.,«"o/aapm Chlas !
LT Puresti b, Chenda’

r"“ Du‘ath o Kutmde

1 7% Pradip Ch.Deb(ll).

| NGO

MG

“RPR |

R

o

30 Mrinal Chekiaborty
" uy Ynpan Kr.Chabie-

i bom ﬁ

- 22.Bekend Ch,

V\ raolod
5% Keshna Mu]umdm

-y Sudhangshu K:.Dds ,

98 Leobitrn Swrradhar ¢

36 Mitunjoy Das

-~ 87 Ottip Kr.Dey, "
80 Mahendra Neth Das

' &Jﬁ Enngabnn Ch Halol

- Rivan Cih. D

_j})1 Vohwy Ch Kelftg

" 92 AMICh.Bania
A% Honi Ram Kotita
~ 04 Rekhal Ch.Malumsder

¥ Dharani Q. Bordolai

C 88 Pronal ¥rDey

8¢ Pravdip Ko Senapsll-
3G Nartyan Barua
2 Kajal Ch.Naha

W MG
"HGT

'”llﬁPB‘

CmWNGE

PR

HGC

LML
LMG

“HPH

MG

UMGY

EBFD
MG
NG
N

LM

Y HGC

SOEIR
NG

"CRK

N

pALEBPE
CPK
DAREPR
LCPR
TLNG

J' LR

R
UR
5C

Ui

-1 3

oo

(354

[ 1

.u‘

uR

N
(B1%
UR
ne:

UR

- . Gt

UR

Uit

LR
(312
Uit
UR

UR
Ui
ur

Ui
I

i

ik

tier
(530

Un

A}

. \'."'::‘ lp:"%_
@
‘o{
N
"



“"’ 125 Chandan Bhowmick

109 Keshab Ch. D‘s

. mfmawkw Das -
"JZ Ram Ch Las

103 Bhaan ChDey
104 Mukul Ranjay Oos
7S Subir Ch.Nath .
V&6 Shankas Kr.Baua
1007 Mohit Ch.Bora

WL st - krokoly

/ 129 Harayan Kr, Ghote

10 Koti am Bardobsi
Cé’n “ujit Mejurnder
112 Chitts Rn.Das
113 Gopal Th.Gas

114 Manik Ch {14z ()
Y5 Avun Ch.Bordolot .

118 Harayen Ch.0as(lll)

117 Lipak Kr Day

118 Juthas Ch.Dey(lh
119 Subir Do

Tel ) R Blrovanlch,

'"’l M.E Rigvme

122 funu Ch.Dey’

123 tabul Gh Debnath
124 Ratan Deb

128 Uhana Ransin Dey
127 R.P Upadhyny

138 Jhamtu Dq::

128 Diilip Kr.Faul

120 8om Nath Gogol
131 Ashok Kr.Sarkar(}l)
132 Geresh Ch,Dey
133 Sedhan Ch.Das
134 ATelo Rao

135 Kurlick Ch.Ghoes

‘5.8 Paul Chinvdhuty
137- Bharat-Ch.Malakar -

133 Gimaida RinBarua,

¥

199 Falyon Ehotte-
" cherkee

140 Dopd Gonveurni,

A4y Lal Singh Nath

<147 GK Bhovanick

143 Dulel Ch,Osy

'A4 Moli Ram Bordotol
148 P-Sn'rd“ 2 e he

1Su gy
146 Rong Ki.Das (i)
147 Aswint Yo Laskar
142 Raniit Kr.Day
149 Semtosh Hr.Blawvas
10 Kyl Kant Dery
K1 Thaninjoy Bl
12 Bhola Math Sarkar
163 Frablt Ch.Roy
514 upak Ch Sengupto
4 dutyanands Math
5"; Naraysn Ch.Dey(!)
TAK r{ulﬁ'\
e Sh Mk
| L8] ‘)it;)’r.:‘.x s Ke i,
D Serpan Nr.Daa(l)
181 Segpan ko ey

[

i

“are

CENGG

“BPE
"iRPg
“BHE
wRER
"BFD

T ¥ IS
wi‘l N .

HNAY

LR

b

RPR

","E\F)H

TR

AN
“LMG

LRI
LG

LG

LG

"LMG
LM
“LMG

LRG

P LG
P TLWE
- DADLIAG

"BPR
:I'-Bps
“'EFB

DABAMG

vLM(J
i)
“LMG
LG

'APRH

"INGS

MG

NG
b

"NGT

LG

“}L‘MG
PR
LM
Bek
“BEB
wi s,
%L
R

CNLMEG

"L b
UM
DADVERE

T NGC

CAMG

NG
“URK
"G
PR
T HRE
Fedei™t s

o
e,
e A
UR
i
UR
Ui
;Y
LI
O
Wk
i
=0
G

R
21

i
! ". f‘;
Ui
Vi
Lit
(N
1
I
o
R
Un

. UR

n
it
UK
UH
UR

B
s

UR
UR
ECo
UR
il

LR
Vit
it
UR ¢

5T o

be

LR

/(.\

/



- T T e e e B o P B d . RS I = . . A .. . . . B . B )
b o b R S e S i e vk ed B T PR T T AU AR SR . ' -
ook AR s Yo YA ) ; S PR TS ; iy,
g ! o ; , ‘\)gﬁ? L
‘ : ’ v ; : N e s
i : ‘ . - . O §
4= o ‘ : ' i oo
' q’ 5 - ' . . PN - .
Ve : ' ‘
N l

- . I ¥

142 Tnbnvivh Bhovwmick } “RMR O o
i} Kanu Chovwdhury ~LWG CuUl
e fonoy Dey "LMG oo
WL Ohp Kr B UNGE LR
OO S ChiSatkar 0 YIMG -
Iﬁ‘?/ﬁnnah Kt Dag B3P AL
E Kartick Ch.Dey -~ NG U ‘ !
vl Sweapan Kr Das(l)) “RgpR UR f

i Luish ChoDebnath LM Vi ;f
' W Prodip ChMaloksr - LM - UR ‘ ‘ : o L
Uz Wanikh ChiDss iy TLMG RYTF R ?
? SGfoslun Chokrebarty  © “@APB . LuR
' T Sampan Dee (W) CUMLMEG T Uik *

<70 Haiadhar Deka, NG,
, V6 Pratulla Bapia, N0 ’ £,
. 27 M.R.Phangchoo - "NGC =T
178 Subhas ChSharme  YNGC 0 Uk
179 Ujjal Kr Sengupte— VLMG- - UR
Va0 Pradip Desgupta - UNGE un
U Frady K Walhddhy TLMGY 41¢ :
A Gt Shavedhaty. - LMGT o ur : . : o
Yed Cipak Ke Chovadhury ©0 DADAKMA. LR , : . §
24 Charvden Chakne:  LMG | us
! horty o oo
165 Amal Doy CUAMGE i C S, .
186 Babul Ch.Deb vOMLMAE, T UR o I -
187 Dipak. Kr.Dey CowReER  Tn - : , o
188 Sribash ChDmy ™ MG 1t oup L
189 Partha Ssroth A T U - - . ?

_hinttacherjee I
. 180 Thaneswar Hath MNGC - UR .
397 Uptin Ch.Rejbauchi - WNGC. 1 © UR : ‘ SR - 5
O Narswn Chbas(ly NG 1 §C o , - e

193 Sanpan Ch.Day() ~ "LM3 U UR : o |
134 Bimsl Debnath BT =~ R B : A « o : -
195 {habi Lal Josky . TOYLMG Fo UR o . » ;

196 Jagsdivh Natvdy | DADBPE  UR ' o
197 Kartick Chay - Moy DAD,"BPB = L ‘

o e . AR AT " Anp e e

i
20 Basabeh N - BPB L UR
{0 iyt Oudlo N Y |
L AWFB Credid B = T |
T M Sam Singh Gurung LM 1 RS P
, iyt Bhuban Ki.Dae SOMNGG el -
<33 Jugai Chovadbisry - - “LMG SR
N Mamk, Ch Loy VWM R
i RimanChBoro TNGL , AT
20€. Satya Narayan ik 15 O
Piatevian ; ' ;
207 tands Sahadur » "BeB , UR
Cretn
Q% Bibayh Sarkag NG Life
P Semeen ChOse (Y - LA - Ml
10 MpbeidL UhGiL CBRGC Ul
Gheuap
VP Tann Malubdes 0 DAD LG U
S12 Dep Usnnath SN ‘ Lz
V3 Shvamal Biswas — TLiws 0 UE
241 Sudiir Dt tLMG gLt .
218 Yduindtar Nath SLTeRR e e . \f', ) ,A"\]\
L0 Winnik Curdhan =R L S RO RARRY
347 filew Mhgrta * N $i vt < ,
Y2 vatesvar as NG G
A3 Lyrands Op c4 VNGO e
Hazaitka | - '
B b T 1



PRI

<0 tdantash Uhowdhary
22Y Chani fam
" Keibonosdi
o efx Dol Sh Nathe
{23 Amulys Shamia
T i Monj Ke Rey -~
2R 3 Baran Ben
v & Sulal Kr.{ sy
- 227 Sprvaln C-ngupta
LE2E Y kit Koot
. <A Bose .
) {.’46"%:&)" Ky .M-‘Q!'-Jm(:“f
I3V Gjit Kr Biswas -
432 Handa Vo Rajay
433 Upendia Das
14 Kl Phgvmiek,
<5 Pradip Kr.Das
293 Fatan Pl
48 Ranenda Chy '!'Jae.v
<3 GEINA Ky Gy
L vapan oy

210 Kalal Moidtidel

-

241 Naavan Debnath
240 Usesth Zalshi
« A3 At Uhakatorty
2 Naisyon Cudtn

208 Kamal Maitimider
<43 Taiosh KiDay
e Aman;‘ Ch.Deb
248 Numalendu Das
<48 Junardhan Singh

P50 Sempat Ghowmick

<51 Dhruba 8n.Dutta
“5% Sumath Debnothy
=% Uttem Burdhan
44 Pratap Ch Das
=2 N ayan Ch,Debnath
46 Thanke: Chakia-
T borty
“¢7 Chakromoni
Mushalary
. YR Pobtteo Herong
FER Barun Ch.Rava
24 Munindrs Rava -
<64 Badai Ch.Ray
S Bveepan K Degtivy
U4 Adhir Talukdar -
SO0 Tndial ThaCay (1)
ot Ketoala Ki Maloy
o Cipulk KiRvy
IR Muykhoevrar Saikig
.49 Ranjit Chubia
T R Ol L
a0 b Puins Kt togol
272 Prsdip Th Berdalod
s it U1 Mduimader
204 Sannt i Rarun
< Hura Nath Ssokja
LY Tamal i',%Ps:x!lm;!xerf‘e\f.\
217 Quraanm Konapi
S KRaruna ke Brolima
J TR Y Barmaen

".."BPE',

“NGD

NGE
NGO
“BFB
R
SRPR
S Yl
NG

R
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INGE
LM
~6P8
PR
MG
LMD
“BPG
SRER
"R

CLMG

DAL BRE -
~HPR
*LRNS
BB
“HPR !
“Brg
“REB
“BPB
LM
“ENG

tBPE.

)

“LMG
“hpR
"BPR
"NGC
"N

" BPE

"NGE
b Y Vgl
“Brs
"NGC
RE{Rlt]
“pen
" BRE
LS

T DALKNGE

LSS -
MG
YNGT
"N
DAL LMG
“HOC

E TR N

AR i
“_‘_N.;'_;.(_’ .
LG
AR
"HGC
prs
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.
5
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HESR AN N
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23C Mahesvar Saikig
) My X Dnotta
32 Fredip Saids (1)

, <3 Upan Geori
T B Kanak Ch.Deka

B Pradip Kr Dulls

G Joydeb Ch.Day .

287 Mantu Neog _
& Nendasvaar Saikia

S Bune Soikin
CHY e Salkts

-

<™ Subhissh Malskar

2 tayanta Kr Caadd
<02 Setyujd Sennpati

:«4 Mf_',{f\l_l! ‘Hn"‘.

S35 Unlosyar Saikie

5% Pladn Oh, Beor]

ST Tankeciwr T
8 Hampur Daont
S8 DG Khognd

300 Chandan Majumder |

e

<702 Ranjit Barman

11 Romasonkar Bingh

"LMG
“'‘BPR
"LMG
NG
“NGC

DAMNLMG: | iR

"IMG
LM,

“LNG
AN
LG
1, ’t‘i'-\:

QAGBEE

NG

LM
LG

MG

MG

LM

DAD/BPB

[

. DADERE

’ ot

7 UR

e

DADINGG - UR

LE b AR e e~

O NSRS

B

e

Senicnly valt ipoast gher enity of

s \mél ik

Seniovity \f/i_ll recast after expiry of

“punishmen.

Seniviily will ( scosl afer espiry of
punlzhment,

Senlority \e;vil! recast afier oxply of
punishment - \

:'_ J(\')‘«\/\\i ,
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ANNEXURE - [
NE Railway. O (1 i
| ilice of the
 Nemaundion :

Divil RIv Menmier oF)
1. unding. Duted: 31-3-04

I e seloction 1o the post of Diver (Goods Y in sende Ry: S*Nn)-&)wl- was held e 151105

21203 at LMG.BPD - nd NG simultancously and foltewed by supplementary sebeetion held o2
l" L0 at EMG. The folldwing 63 (sisty three )cmxhd'\l';s Tave been selected end pluced i the

panct und their names are arranged in onder of senicrity

"_Sl. S e “ne

N (mh. R .
| | Shr Hanm Y an: th i \U )lt i | LR l. /
' . NI Ulhp Gliome _. i —hiabvpine \ iR ! |
Poos ] Sho Reklud Chandu Majrunder IR RV R TIREE Y HR o
o DS sutasl Ch ey i1 ! DAINEMG o R .
CoS S Subi e oADK S S
. O CShi Rana Chley - o ! I).\l)fl_hl(3 . A
|7 LS Ratao e L nabama | Vi
‘ % Slui Chandun Bhowinek ) DALLMG - VR
1 Shri Do Rasjun Dey i DADAMG '
Voo S bilp Ke ool (RRVAURINER N
S Shi Hiuven CHiMalakar DADING
Peel? 1 ShA Simants ReuBasua DADNGC LR
. Uk Kityan Bhattacherjee DAIRPR, RN
PR ShiiGoni Goswani SDADINGC LR
PooNS - Shei Ranin Kedas (1) nm)/m*n ' i
4t ] St Divak Ol Sengipt DALNGE UR
oyd | Sl Poaick KeDas - i)/\D/BPH in
P18 | StiRatan Chukeaborty DAL/BPE SR
‘| 19} Shr Swupsa Day (111) DADAMG ! LR
" | Shri Pradip Dasgupta DADMNGL * UR
21 | SuiPradiv KeNuth @l DADIMG - UR
22 | Shri Dipak KrChow;dbury . DAD/ILMG UR
123 | ShaSnbashChidey - DADILMG + UR
24 Siui Jegadish Nandy " | DAY JR
25 | S Kartick “hukraberty . DAD/DPB: UR
U2b | St Bidywtsie —DAD/BEB: UR
|23, | ShiDilip Devnath "DADAMG ¢ UR
028 | Shri Ajoy. Chautda DADANGC* JUR
" | Shni Yenkat Rancna DADNGC ¢ ;
U}W ShriAjit Ki.Biswas . DAD/NGC * UR i
31 | Shri Kalu Bhowmick DADAPB s¢ 7 1
132 | Shri Prudip Keas DADEMG » sc 7
{33, | Shif Karww Kr.Dus DAD/BPB sCo- -
‘\ _Shn Narayan Deboath UbAweBs | H .{“ Vo
. ' Coutd.. :
1
oY i .
e C°

T
e
e(\\ﬁ\ed

aavoe®®



a8
The promouou to the pobl 6( Goods DnVcr for the above candidate

passing i Phy uholognwl teat, Diesel Dri

‘The abuve pmwl has been upprov

.‘. .
: EA
i .
!

-

i
~ PageNo. ? ,
'.':‘5_!;_??’5‘-... Name - ' —. | Designatio/Stn. | Laste.
P3s™" "1 Shi Ampan cmmb\,ny T DADIMG UR
|30 ' Shri Naravas Dutta © DAD/BPR- UR .
3° l Sin l\mmd Mnjumder “DAD/BPY: ViR i
Ri& ! Shei Santosh Fu, Dey DAD/PIS LR '
KT I ' Shai Minmalendu Dus : “DAD/RPI Lil
L au | Shri Jomardhan Singh . DALYLMG 5S¢0
41 Stui Phasbu kn Dutta -~ DADMGPR: | HUR
42 Shi Uttam' Bardhan i DANDRPB: UR
41 © Shi Ayt Madlick DAL LMG i s
44 Stui Bueun CluKuve DADMD § 5T
L9 Shi Badal Gh-Roy DAD:BPHY S
w Shn Kamala Kt oloi - DADINGC se
T * Sty Dipuk K Roy b DARIMG tR
8| Shri Ranjit Chutia . DADNGC: LR
| S Hem Ch Dewn DAINGC N
1 Shni l’mdlpkrlhmlolm DAING s
L 51 Shui Samir Ch.Majuinder DAD/IRPRY ol
‘(52 ' ho Hany Nath Saikia- DALYMGC 1R
\/ﬂ « Shri Tamal Bhatwuhcn.c, DADLMG UR
54" Shri Kanuia Kr.Brahma DAD/NGC: ST
- 158§ Shri Ranty Kr.Barman - DAIDIBPE. St
S Shri Ajoy KrDutta , DAD/BPB: UR
/57 Shri Upen Deord ¢~ ¢ N DADINGC* ST
38 Shri Prudip’Kr'.Dutta,' R DADAMSG UR . e
59 Shsi Joydeb Ch.Das " : DADIIMG* . & .
60 Stui Nandcswar Saikia “DADILMG ,' ST
61 Shri Guna Saikia ' " DAD/IIMG’ . N
62 Shni Jiban Saikia © © ' ‘D'\J/[Mb . f ST
@ sxmsmaju Senapali - DAD/BPB « ‘ UR_.

subject w ther .

ver Pronaotional cousse eto, us pmu had

ed by ADRM/LML: om31.3.04 .

1 (NBlas
Ao nmmt\e

i

Ut DVl Rly, Mustagen?),

7 N.F.Iuilway. Lunding.
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Pa geNo1

COERSALNRGY LV iumding' Dtd: 3103004,

Copy Torwanded for infonuation and Naction 1o«

DM Tvg R -
S Loyl G T '
¥ CMPEMLG o Ce e ;
4 SCOIGYMLG in wiplicate for publication in the formights Gz
31 Se DMIYIC VLMG. | ' ‘
6) DME/PILMG
Ty COS (MechviMG - ’
&) f‘\l)?vUL’NG,(Z,III’B,‘I:MG o s . : .
WA CPRCAMGBRB '
ln Convenor NFRMUI MG .
F DL, Sevy NFREUALMG S Vo :
12V551710co/LMG, BPB, NBGC in triplicate, they will please get it noted by the concerned
stalt. They are also advised 1o take neees
B Seicutific Officer IMLG for infOimatic
phychologieal test for the e
cleet of promotion,
FHCOSMOUVLMG
15) Sicopy for Mease,

ted of NI Roilway

M
3

SAYNIEp as peeprocedure 13 mentioned aboye,
w please, He s wequestad to conmdudt vievesug v
ligible stlF as meniioned above whi!ch 13 mandatory prior 1o

U
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f ol ol LUAY

NQ G/ B0 (Trasinkneg ) , 57(\/

e fios of tha
o (M) Lumeing,
atage U2,06.2004

-
gsB(Loca )/ LHG, HER-&- BB,
. L/ -

Sup bt~ [oghing of stafP an Caode Uuiye:
on Peoombion e
| : '
t

1 :
l : ne fo 68 tp ey 0 ca oo bo
. .

1 i

Ui o )/meg Pl s 2 g rIUoI,/’)Hq/‘?/H"%(RG)/L"‘i
Umt-vdf-i‘l Ud o 20U total 63 foe, of DADs have Lean declavxed
peps Lo kho rs'.rr;rm[; ptlocltion 0f Goods Driuer.,

S :
Accordingly , the seleclod candldateg against sheds
are ag followos

EMG -~ Total 3n Nog23

NGC ~ b Nog)ig
BEB - & {Neg 26
63 .

ploaeﬁ Lot thig offlco know. the pxobmlo doty by T
- whit i thoy may Lo poglod ag Giods brivora on promotion
auhjaof to pngninq Promational Ghurgo (Truinin;) Crutao ) and
P oy chologlcal: '(o Eowhclh aro mandatary tg offouct of thelin
prematione - .

g qu information regerding noan. of shaff vho
hnvo «alxoad'f\ p&ac,g'ﬂd the Pronmtienol /szmxing L‘mn*aﬂ ahipulg e
gilven imaoediately oo thab tho goms maoy ho intirmtom by ('H/ 0N
within a woolk , an doglrvad.

This phould bo troa:nd ag must urgonb.
. ? e

| g

!

| pht P_(L&L; )/ Lm.

] et o e - A |

. Lgpy tg:- !\DNL‘/N(AL &k BPY for Hﬂ‘oxmtign Ghg aveogaary action

{x'omjng as m2ah uryent.
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Office ef 'the
Divl, Rly. Manager (Mech)
Lumding.

No.B/58 (Training). . Date: 13.7.2004

R et 1

R D ey s > WD v > aP

=
S _
= .
>
3

To, - ' ) . : ,l : 4 Vo
sss/Looq/;wu.:,gr‘«'ccj ‘& EPB

R e

i

Subs Posting of starz as Geods Drivcr en pr@metion.:

5 Re1° This office letter of even Neo. dtd. 9 6704
, ' _:.*= - o ".....; ;

Please rezer ta this office letter of even Nc. dtd,
9.6, 04 regarding‘"?osting ef DADias Goads Driver gn’ pr@-
me tien® may please be treated as' *CANCELLED®

K
L
8

| _ f Sr. DME/LMG
’ COpy te: ADME/NGL & BPB ter. informatien in rexerenca te -
this office lettex'No. cited absve,

B
r

L‘

- Sr. DMB/LMG

e e

L RREP——
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o j \'\i\ed \0 ve M
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. Horthenst Frontics Railaay
. ) Offien of tha
Divl.Fatiway Manuger(l’)
N.F.Rauhway Lumding
No.E2S4NAMERGIM - Date 04 -08-2003.
To
SSE(Loco)LMG.NQC & RPB.
H «~ .
Sub :- Selection for the post of Passenger Driver
ip scale Rs.S5010-800¢/-.
It has been decided W hold a selection for the post of Pavsenger Driver in scale
R%.5500-9000/- with short notice to term a panel of 64 cundidates (UR-49,3C-10 & ST1-0%). .~ 1
The selection will be held on the busis of s wrilten test followed by Viva- Vaoce test,
Syllabus for the selection: -
1)' The ability to read and wiite zimple memos and application ete,
2 Knowladge of'troubla shooting operation and woritirin ot dieeet locemoliver,
1) Ernowledge of relevant partion of general rules, operation nmanunual, bleck
.working mannual and drivers hand book.
: - 4) Simple calculation to be done by drivers about matters like, Dieselaccouutal
\ . « spead of min efc. .

5 Eleuw.nimy getiern) knowledgae nhom Rutlwaye

.ist of eligible candidates is eaclosed in Annexure-*A' and they should be wulvired to
keep themoelven in réudiueny to uppewr in the selection on short notioe, It whould b ¢ woirod
that one of the senior wost s lell out from the list, In e evenl ol any omigsion what :oover,
e T this should b brought to the notice of this eftice tmmedialely r verlitleation. The ¢ v

deolaration of the unwilling candidate for the sbove selection if any should be sent o thir
office lutest by 18-8-2003. _ '

R e

« e et

The crpnnelled cmdidites e chgilide toy promotian as Pastcuger v
they being passod in the promsiional truining couine.

Fant

‘The matter should be treatsd a3 most urvent und be given wide publicity ainor et 7
“tofY concerued withou® thil \

‘ The stalT conceined who are eu leavessick ele. should be intimated at theis =~ gt
> address.

' oPY
Loclo :- One list, e True CoP

vep U o

Q".\,l L i\
Y X i o
B : : AP TAG
- L for DiviRailway Mage i
iV < . .
- A N.F.Rabway Ly ety -
! /
e
Lottt \
NS !
e A7 Ty e
7N A Contd. WiNe )

1T
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Copy forward:d for information ard necsseare action 1o

1)

2)

dluv380s

DME(LeyLMG. )
DME(P)/LMG. He is requested to organize pre-promotional tratning/coaching for
atleast 7 days to SC and ST candidates well in advmnce before the selection in
held. :

ADMIYNGC, LMG & BPB. ,
COS(Mech)LMG. . . ' v
CPRC/LMGHPH &GHY wall piease co-ordinate with thair concerning Loco 1n
chargas for sparing of stait for ths above selaction. ’

CPRC/LMG will relay

-

the matter to the respective SSEs cver phons by firt
availuble apportunity. g

l} ;' ’

\ Yo

} " 'v "\ K ".'

for Di\'l.Rt)&annugm (P)
N.F.Railwaf Lumday.

\v\%%\(fxi = 4\’ l)\.C\\ 2107
v i

tecmmcena
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Annexure A

o e Amos e 4 48

LISUOF KLIGIBLE CANDIDASES TO APPEAR IN THE SKLECTION
OFPASSENGER DRIVER IN SCALE RS.S500-9004/. ARE SROW M
INORDER OF SENIORITY.

fSN.INamr. o | Devignation |+ T T Remarke T
P P am- | & |
! . Lunl- | S:atlon. |
S S 1. S A e
SiShri
B.S.Rangpi, VR Goods
DrveraNGe.
Panjit Ch.Dey. UR  -do-IMG.
Kajal (h ey, R -do-/LAG.
Mani tal Dutt, VR -do- B HB.
Mantlal Majunidar, LR -do-1\G,

Mono Ranjan Das(l), ¢ «do~/LAIG.

Khargeswar Rava 8T edo/NGL
& Thawswar Eality, UR  -do-/NGC,
9 Briywanath Das (11), U -do-/LMG.
10 Sushil Er.Das. UR -do/BPB.---  Warking as CC/RPB ok Ditv iy,
11 At Ch Bordeloi, ST ~do- P ~
12 8520 Mivhwa, SN eA ~da-ING
13 Nilu Dus Gupt., LR -do-NGC,
14 S.R.Chakmborty, LR -do- MU
15 G.C.Dey (11, VR -do-LMG.
16 Nemai Majumder. CR -do-LMG,
17 Sitang:hu R, Das, N1 -do-/BI'B.
18 Sallendra Ch.Dns, UR  -do-:BPB.
19 Juin Uddin, UR -do-Zams. < PK |
Lo 20 MClScuapali, ST . -do-/NGE,
21 Narayiun Nunio, UR  -do-/BPR.
22 Ranjif Kr.Roy UR -ilo-RPR.
2 Alsk I'r Sarker 1N Ao B o We bing e BP0 U
21 Jagadish ChuRe s, U GDrBEB.
25, Farimal ChDas, UR  -do-/BPB.
26 - Dulal Chakrabony, UR -do-/BPB.
27 'T.K.Glose. UR  -do-/LMG.
2 Rajibuddin Abined, UR -do-1.MG
29 Sashadhar Das. SC -do-"BPB.
30  B.PRabidaa, S -do-/I.MG.
i_~317 7Nila Fanta Das. S5C -doNGC,
32 Bimal Ch Dey, VR -do-/3PD.
33 Sitapath Nath, UR o -do/LMG
M Mandk Ch.Naha, VR -do-/LAG.
35 Bidhan ClDeb, VR -do-/BPD.
36  Hemeswar Hirn, s -da-/LMG.
37 Sudlur PnDas. SC wdo-sLMG,
38  T.C.Dius. UR  -Jo 7/BPB.
39 Nukul Ch.Mulalay, e -Jo-/BPB.
40 TIneadish Ch.Paul, LK -do-B3PR.
41 At Ch.Das, UR  -de-EMG:
12 D.P.Dhw Roy, UR  -do-/LMG.
13, Sankar (oala, R -do/BPH.
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LI

(k)

46

\_A47

18
49
0
%1

52

L. 53

34

.. 5%

.56

27
‘Y
Sy

50

61

¢
O3
01

V65

66
¢7
68
69

.70

]
72
73
74
75
76

17
8

(W

80

s

.81
82
83

. B4

8S
&6
87
88

- B9

o~ -

20

91
92~

"
.

,,m,.m chii Maajo
Abdul Mo, 1AL,
Nikhet Ch Das.
“Paresh ¢ ‘h.Dag (1),
Bidit C)i, bht*achnr.w
thp Clisgael .,h'vm’
Cyrit Gagey,
Atualenidy
Bhntge cher i
Dhacani i Uv.»
B.B.3en Gupla,
Qopendim 4 Daa,
Bijey Er Mk,
I\ L} pﬂ.ﬁdg
Surendra ¢ h Dy,
Pemui Huey i,
Stkar Oy RT
D.DCouty

- \‘ }3( h,ILJ ’l"‘ﬂ"

Promo«ir Bn'ummvu v,
s BT R hm&dluuv

Dilip kk.;h.u ‘ma,

Madan ¢ ‘b Das,

Purttosh s « itipla,

“Yourut Ah,

Bhabato'h 5 arkar,
Dulal 1, Sarkar,
Sadliuy CluDey,

Sambhu £ Dey.

. Santosh Cl Dey.
Santi RuL hakraborty,
Kamal Majiunder,
Ashiy Mohan Ghiose,
Sankay Bhowinick,

Pmﬂn Surathi Dut
Miloan ¢ howdlyy
Bhusan h.Singh,
Sahadullal Seikly,
Hriday 1al Shar ma,
Babul Ch.Dag,
P.B.Rukshit

Biren Clukalit: H
Prudip Sen ¢ Supty,
Surat ¥r. Dy
L.C.Manta,

Bipul Latony,
Tapon Kr. Majumder,
A L Biswag,

Bijon Bigw as,

JM.Day,

N
g
Uk
un
(g
R
50
up

IR

UR

URr
UR
UR

UR .

'R

LR
LR
UR
1R
5C
UR

_UR

UR
N
5T
ST
iR
(iR
UR

rn

UDeBPR
o= NG L
~da-s LM
-du-NGC
-do- BPH, <.
dew LM,
o BRE.

A0 BE

~do-/NEC
-do-NGC
o= HPR,
-dn- NG

=l NG L,

\*r',r

-:{) b
C oy, L”’*
o 3P
GBI
GaeBPB. -
Sl N
-dn-:’lA&G.
-(J()-’T..:’\'IG;?"

i Ny f__---
-dn-: RI‘B.
de-iBPLs.
~de-LAYeG,
~d0-'UJ’B.
do- NG e

~dn-lLMG."
-do-"BPB.
-do-1. MG,
~do-/LMG, .
-do-/BPB. -
-do- LMG - -

dO n} T\ o
-dn- BPB

~dO \I(J(..-f‘

~do-/NGC,
-do-/NCi( .
~do-/13PR.
-do-3PB.
do-/Nyc,
~-do-/13PR.
-do- 1P
-do-/1 MG,
'dO"aI ALy b
-do- 1PN,
-do- V' PR
-do-/1:PR.
-do-/1. MG,

| - 2
Worlena ne PR e Drufty,
Working as FROVAPR g Dy
NT
\

-

Yorking as CoeL MCJ a8 Dz aﬂv

Working na P”"/MF (’ n I)mfh

Uidet tevertion us .>huulxr fox 4
a period of' [ yeur, Dute of t‘).pu),
29-11-03,

Under revertion ag Shuter for a
aperiod of 3 Yrw. with lowy of
senierity, Lale ol expiry 19-1-2004,
\:’os'hng as PRO/BPE aa Dratly

Waorking as I;'I'{(.f/‘?\.-flg(‘x. s Drafly.

ae\ R
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9
HY
101
102
103
4
105
106
147
LG8
109
{10
111
112
113
114
115
116.

119
120
121
122
123
124
126
126
127
128
129
130

131
(1 32

i

Al .
S

133
134

13

136

(//’137

138

4

139
40
141
142
143
144
145
146

15.b. Aich,

1Lk Db,

Gapad Ch.feh

Li bl Sunsvul,
Suslesn Cle Dras,
Lok Taih Das..

Md Eunuz,

Fanad Panjun Paul,
Azhiok For Sarkar(l).
LD PBarnan,
Rnbindra Ch Dey,
Foasar lal Dutia,
Nibari Chuisiswas,
N2 Mubhergne,
Aptuha ke st
Husgon Uddin.
Pradip Ch.Bauy,
Nudeswnr Born,
Paritash ChDas.
Rabindra Masak,
Hali Ram Hacarika,
S.R.Aggun Ran,
Sacheswar Baruali,
Ashim FePoddar.
Prafulla Hazariks,
M.l Debnath,
Loklieswa Boto.
Sekhar Nandy,
Panjit KrNath,
A.C.Chowdhury.
D.B.Chetri,

Swapan ¥r.Bhowmick,

RBikash Rn.Paul,
Prudip Deb Roy.
Qirish Ch.Das,
G.E.Hazariks,
F.ajal Cli.Roy,
Tapan ELDey,
Clopal Ch Dutta,
Fatar AlL,
(3.K.CGavan,

Jiten Ch.Xalita,
Pham Dhar Deka,
Uma Banta kality,
Bhupen CluFalita
Bhusan Ch Hira,
Suilendra For. Pswl,
R.F. Jaishi,

Foanu T Shau o,
Nabin Ch.Gogot,
Tapwn Kr.Bhowmick,
Bijay Sankar Koar,
Netai Bhowmick,
Eeshab Chalasborty,

147 Adhiok ¥ Singh,
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-do- BB,
-det 2130
Cy-ty ¢} ,\d(i
e BEB.
- LA
e MG
"-.‘U"'L."A ’s"
da-TAIG.
-¢o-'BFB.
-ide-/RPR
-do-r11PR
-do-1.MC.
iR St (83
o BEE.
-dovTMG.
-idu- LAMAG,
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-do-/LAMGL.
«-/BPL.
-da 7LMO
-do- 1N G,
G /UPEL
-Jo-TBPB.
addz LG
~do-rNGC.
du-LMG.
do-/1LNMG.
-do-BPB
-do-MNGL,
-Jo-LMG.

da-/IMA.

~do-3.MG.
-do-/LMG.
-do-/LMG. -
-de-LMG.
-do-/BPB.
Ju BPE.
-do- NG
GMr./NG.
-do-/LNMG.
-do-/LMG.
~do-/MNCC,
-do-INGL
-do-"NGC.

A |

“do-/EaE, < Pi

-do-'BPB.
-do-/BPB,
~do- LMK
~do- MG
do-LMG.

do-TMG. ¢

-do-/LMG,
-do-/LMG.
~do-r LM,

-
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{48 Dipuk O} Unita,
A2 Huoridas Ghigse,
V.l.‘o Aty K. Laskar,
A5  Moueswar B bmﬂolm
= Saslil ClDas,
\/3 AF.Sardar,
. ,/1\4 LA Deowri,
'5 33 Mem Ram Bora,
- f CAnowar Husaun,
L. !3 7 aaddndmu Ttharaly,
138 GO Nwh,
159 Nrpendra Ch. Das,
160 Santi Fr.Das.
161 Chancal Banik,
162 Bhalt! Bahadur
Tuappa,
163 - Subasii Ch. Das,
164 Fumnd Rn Doy,
168 B'ﬂ)ul [Duttn,
v)h() L.Murty,
_1677 Dlhp CliDutg,
‘68 Purnn K Goger,
169 Anish Ruham.m
70 Tunun Er.
: Bliattacherjee,
71 RF.Bnrua,
172 Sudbhdngshu Ghosa,
173 Arun ¥a.Nath,
17 G.R Darwadh,
175 Ranchaa Ch. Paul,
176 Gunuwram Dus.
177 Dulal Ch.Maldkar,
176 Subodh Rn. Dua,
179 P.N.Hazariks,
180 S.B. Chundn,
181 Abdnl Salam,
182 Pradip ¥Kr.Deb,
183 Hholanath Saha.
181  Amalendu Puul,
185 Hareu bir.Dutia,
186 P.K.Singh,
187 H.CXhaund.
"~ 188  D.(. Poddar,
189  Aml Ch. Dus, -
196 Praumna Ki.Das,
1917 ¢ C.C.Thakurig,
\-/122 Sandhiram Put,
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-do-FLA1,
-do-/LMG. _
-d0-NGC, A o
-do- NG : ."‘.?"_(__ .
~Jo-I NG - "", ," :
-do-LMG. '
-do-.‘NG'(‘..

-s0- 13403, < PR

\ o
-da- NG, ,/I) A,
-do-NGC. - 7740

do-"BPE.

~dn/BPH.

-d()-v,’.Bl’BA}M'_‘A eV, -‘1[}» Ly ‘(L»}‘Auzx?\f
-do-/BPB. P{:\'?’mﬂy ﬁf;'o: oYY )-,,],,
-do-/BPB.

-do~BPh.

-do 1.MQ.
G/Dr/BPR, : .
-da-/NGC: Lo
~de-MNGC,
-do-NGC. SR - Va
«do- NG, ‘
-do-/BPR.

-do-BPB.
-do-13PD.
~do-/BPR.
-do- L.MU.
-de-/BRLU,
'dO'IILl\{G.
-de-LMG.
-do-/BPR.
G/Dr /LMG.
-du-/BPRE.
-do-/LMQ.
-do-IT.MG.
-do-/LNG.
-do-/LMG.
-do~13PH.
~do-/BPR
-de-/ LM,
-do-/BI'B,
-do-/BPR.
-do-/BPB,
-do-NGC. |
-do-/ TN,
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M.F.Ratlvay. |
.QEficec ¢f Lhn
" Dis il.R_Ly. Managjec (D),

C.ORRIG SHDUM. . o Lunding, At.12/03/2033.

. : Ploase cclete and a33 the names of £clldwing stafl

from tha 1ist of staff publishsd along with nutification of phduction
of Passanger .Orivecs.unier_this. officea. ,notiu.cd:ion of aven nuiner
da“" 1’.0.2003. . .

1. . Delate the namas of 3/ ahrd, Ranjit' K. Dcy(tm,
L,uodu Driver/LMC and RanJi.t Kr. Roy, (UR) Gatda iwlv. 74
pB dz)l_.;:a.‘d] at bL NO.Z & 22 r\.u )‘Ctt’ClYQ Chﬂ \’0 fd’.)\:)ﬁ
2.7 ) ]3,}(}‘.&& the names ©f S, ‘slwi. PR .Pandey,  Gocds Driver/ it
N and_serag Ald Goods Drivar/NGC in between SLHO. 53
A 1'3'7 & lBu Trhpactivaely. AR

Lo nL ,kﬁéo/xp LG

Far. Qtcil. Rly. Managex PJ,
N.F.Red 2way s amding.

P

NO.E/254/1/LA(RG (1) LG, Dud. 12/78/2003.

copy furwarded for i*xiormau.un & o/ action to i-
1) DME/ICS LMG (2) phe(P)/Lils, - (3) ADME/NGC &lMy, DPD . -

4) cos(tbeh)/Lm (5) CPAC/KMG * (6)5.6.L(LOCO/LIf, NGC, DRI

’ FOr. Di‘\’il‘ -
NP Rz ways Laaling.,
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V<l Sub. : Restructuring of certain Group ‘{C! & ‘D’ cadres.

o The Ministry of Railways have had under review cadres of certain Group ‘C’ &
D’ staff in consultation with the staff side with a view to strengthening and rationalising
Rl the staffing pattern on Railways. As a result of the review undértaken on the basis of
functional, operational and administrative requirements, it has been decided with the
approval of the President that the Group ‘C’ & ‘D’ categories of staff as indicated in the
Annexures to this letter should be restructured in accordance with the revised percentages

_ indicated therein. While implementing these orders the follo&/ing detailed instructions
should be strictly and carefully adhered to : l

1. This restructuring of cadres will be with referenc: to the
sanctioned cadre strength as on the date following the. date on’
which the cadres in the headquarter offices of ney- Zonal

‘Railways/new Divisions ; are’ closed. The ber:fit of
restructuring will be restricted to the persons who Jare ‘vorking
in a particular cadre on the:cut-off date. B ‘

2. These orders will be applicable on the regular cadres .
(excluding surplus & supernumerary posts) of the Open
Line establishments including Workshops and P:oduction
Units. These orders will, however, nut be applicablu to staff
of RDSO for which separate orders will be issued. "

These orders will not bfe applicable to ex-cadre & work-
charged posts which ‘will continue to be based on:'worth of
charge. - R

2.1

These instriictions will also not be applicable to ccxistruction
Units and Projects, where posts are generally cieated, on
worta of charge basis,: though those should bioadly be
confurming to these percentage distributions. ' - "
Certified to be True Copy ; St Pr"t/\«//u

Maa(q B”‘ﬂ’% . .

Advocate.



of

‘| Pay Fixation (Rule. . . 3., Staff selected and  posted against the addmonal lugher g‘mdl

1313 (FR 22)-R1)) : posts as a result’ of restructuring ‘will - have their pay fixec

o ‘ : undcr Rule 1313 (FR- 22)(1)(&)(1)1{11 .on proforma babl

T B ' © o weef the cut-off dafe with the usual option for pay ﬁxatlon as

; ' : pex extant rules. Actual payment based on the pay 50 fixed
% should be made from the date of taking over the charge of the -
h:gher grade post arising out of these’ restructuring orders :

i The benefit under ‘this rule will, however, no longer be
~ available in the case of movement from lower grade to igher ™

grade' in the non-functional situations' “where there lé no

RN _:-change in"duties as',in the case of movément ‘frof’ Gj\ods'
AEEES S a ¢+ 7 Guards to Sr.Goods!Guards ‘and Goods' Drivers t 66ds
o Dnvcrs etc. In the case of such movement"—" )
e ; S 'fixed-under Rule" 1313 (FR 22) (1).(a) (2):R]

beneht of fixation of pay under rule 1313 (FR~22)(I) (‘x) (1)R~
Il will now be ‘admissible in: the’ caseSa"of “fuhictional
promotions such as promotion from Sr. Goods Gd rds ‘o
_ Passenger Guards and Sr.Goods: Drivers: to' Passenger Drlverﬁ. ,
| - etc.-though in 1dermcal scale of pay: :

o
i
L

Existing classification. . 4. The existing classification of thé posts covered by these
and filling up of tise orders as ‘selection’ and ‘non-selection’, as the case may be,
bovacancies , . . rempins unchanged Action should be takcn to position-the
! SR S cmployee> ~on  ..the . basis of ... selection/non-

seleetlon/suntabxhty/Tuade Test, as the case may  be.

: However, the instructions contained in- Para-13.2 should be
) followed in case of placement of Supervisors (erstwhile
| o Mistries) to grade Rs.5000-8000. 1
5 Extant instructions for D&A/Vq,llance clearance will ‘be '
applicable for effecting promotions.under these orders with:
reference to the cut-off date. 4
Minimum years of - 6. While nmplunentmg the 1(_suuuunn;, oxders mstructxons )
service in each grade regarding minimum period of service for promotion issued g ‘
from time to time should be followed. In other . worlls g
residency period prescribed for promouons 10 % 5

. categ,ones shou]d not be relaxed. i

TR NP2
H
i

Basic functions, duties - ‘,7'. che the cadres as detalled in the annexures 10 thxs letter are,
and responsibilities " being restructured  on  functional, operational and | R
‘administrative considerations, the posts being piaced in higher | -}
scales of pay as a result of restructurmg should” mclude'gxh_e s
duues and responsxbxlmes of grcater nnportancv e 73--': T |

i

P
LA

Adjustment of cxcess 8. I prior to issue of the:,e instructions the numbex of post»
nomber of posts ‘ existing in any grade in any particular cadre exceeds the
number admissible on the revised percentages, the excess may

o t . 5 \ H 3
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9.
Introduction of Multi 10,
skilling — merger of: '
i) SM/ASM + YM + Tt >
(ii) Personnel/ Welfare/ .- .+
i HOER Inspectors
| * (iii) ESM & MSM
101
) |
b
AN c 102

" be allowed to continue to be phased out progressively with

. seniority. in the respective group intact. oy

»

the vacation of the posts by the existing incumbents.

While implementing these orders, specific instructions given
in the foot-notes for the relevant categories in the enclosed
annexures should be strictly and carefully adhered to.

The concept of Multi-skilling is to be introduced by merging
the different categories as mentioned hereunder. "While the

.

. . . . . . |
- revised percentage distribution of posts as indicated in the

annexures to this letter should be implemented in the unified
cadres based' on the integrated seniority list, the duties,
responsibilities and functions being performed . by the

cmployees of the respective cadres: will be combined in 8.

phased manner. Each member of the cadre will have to be
equipped with necessary skills and functions through prop:er

training and development. The categories indicated . herein

will be merged by intégrating the seniority of the employees

working in respective grades with reference to length of non--
fortuitous service in the relevant grade keeping the intersse .
IR ,‘

By

b

P
- RN Y
: «,?-.v‘w’

The cdtegory "of Station Masters/Assistant 'Staxion.'Ma”st_é‘rf;,"

Yard Masters and Traffic Inspectors should be merged ihto

one unified cadre of SM/ASM. The reécruitment and
promotion pattern ‘as prescribed for the  category of!

SMs/ASMs should be followed ini the merged cadre. In the
initial stage of the merger, efforts should be made to post the
employees in the categories in which they have been working.
Accordingly, while the staff belonging to the erstwhile three

categories will be working and enjoying the benefit of the -

unified cadre of SMs/ASMs, on their posting in the Yard,

‘they ‘will perform the duties of Yard Master retaining their,
desigration as applicable to the category of Yard ‘Master. ... ..

Similarly, while performing the inspectorial job they will
retain their designation as applicable to Traﬂ’xcilnspectbrs.
But at a Jater stage, when they are made fully equipped to
discharge all the functions hitherto being discharged by

 SMs/ASMs, YMs & Tls, administration will have  the

flexibility to post a person as per the  administraiive
requirement. While redefining the duties and functions,
Railways may also review and rationalise the cadre keeping in
view the administrative requirements. | ¥

The Personnel, Welfare and HOER Inspectors sho}ild be

merged and a unified cadre of Personnel Inspectors

introduced. Afler merger, 50% ofthe posts in the entry grade

Shant P2
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recruitment
(i) Ministerial Staff
(excluding Accounts
staff)
(i) Personnel
Inspectors
(iii) Depot Material
Superintendents

ol .
N
L

< AT

i Introduction of Direct 2

1.

11.1

11.2

1.3

'of the combmed cadre viz Rs. 5000 8000 should be filled -

' 1/2002/PM4/1 dated 12-07-02. . S

- Mechanical Signal Maintainers (MSM) should be merged and
recruitment and promotion . pattern as | apphcable tox the
cadre of Signal Maintainers.

‘The implementation of restructuring scheme in the categorics

.Depot Material Superintendents should be fiiled by, direct
‘recrunment from amongst the candidates posSescmb

from amongst the optee Sr.Clerks of Personnel Dcpartment 3
in grade Rs.4500-7000 with three years of service in the grade
and the remaining 50% of the posts should be filled as per the
instructions  contained - in Board’s letter N'o.E(NG)-

‘The categories of Electric Slgnal Mamtamers (ESM) and ~ :

a unified cadre of Signal Maintainers introduced. | The

Electric Signal Maintainers will be followed in the dnified

of Ministerial staff, Personnel Inspectors and Depot -Maternal
Superintendents is subject to the introduction of ‘direst
recruitment in these categories. After implementation of the _
restructuring “in accordance with the revised percentage
distribution of posts indicated in the annexures er.ciosed, the
vacancies arising in these categories on or after the cut-off ¢
date should be filled through direct rccrumnem in the manuer
indicated hereunder:-

52

I8 ST

An element of direct recruitment of graduates with_not less
than 50% marks shall now be introduced at the level of Office
Superintendent Gr.Il in the pay scale Rs.5500-9000 in the
Ministerial ~ categories i(Establishment & other than
Establishment but excluding Accounts) to the extent of 2(%
of the posts. The remaining 80% of the posts in grade .
Rs.5500-9000 shall continue to be filled by promotion of staff”
from the lower grade Rs.5000-8000 as per the procedure in
force.

7,

L L
20% of the posts in grade Rs.6500-10500 in the category of
Personnel Inspectors shall be filled by direct recruitment from
amongst the candidates possessing Bachelor degree with
Postgraduate Diploma in Personnel Management, ' labour
laws, etc. as mentioned in Board's letter , No. E(N )=
2002/PM4/1 dated 12-07-2002. The remaining 80% of “he
posts shall contirlue to be filled by promotion of staff fro'm the
lower grade of Rs.5500- 9000 as'per the proc edure in force

5 f”?ff""'&-‘iz( I LT ey

| o .

20% of the posts in grade Rs.6500-10500 in the category of

.S\M/\' W~L—
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: R o quahﬁcatton of degree in Engmeenng in any dlscxplme The
P ; " remaining 80% of the posts shall continue to be filled by

! ’ ~ promotion of staff from the lower grade of Rs.5500-9000 as
per procedure in force.

Gatemen (Engg.) -~ " 12. As a result of implementation of this restructunng, more

| number of additional posts will be available in the highest

grade of this category. Henceforth, therefore, the posts of |

Gatemen (Engg.) should be operated in grade Rs. 2750-4400. é

In order to ensure the full availability of Gatemen (Engg.) and ;

R rotation of the existing staff specially those who are working, ..

vt ot g such, for a long period, the Trackmen etc. at the time of |[]..

s . their promotion to. grade Rs.2750-4400 should be posted as

Gatemen (Engg.) subject to their fulfilling the requitement of

prescribed medical standard and literacy level’ etc 48 per
extant instructions.

Upgradation of the 13(a) Subject to plOVlSlORS of Para-13.2 below all the posts of || -
4 posts of Supervisor Supervisors (erstwhile Mistries) in grade Rs4500 7000 + |
A - (erstwhile Mistries) -~ Rs.100 Special Allowance (excluding Supervxsors (F. Way) -

. should enbloc be upgraded to the posts of Junior ‘Engineer | -

- Gr.IT in the pay scale of Rs.5000-8000 and merged with the | .

respecuve cadre of Techmcal Supervisors’ with |its spread ;i .

effect in higher grades Rs.5500-9000, 6500-10500 & 7450—

11500 as per the revised perccntage dxstnbuuon of posts'{"

_ prescnbed for Techmcal Supemsors in these orders ; ‘ff} i

- , ; i ' :‘ i

13(b) In case of Supervisor (P Way) the posts bemg held by thef P
- erstwhile PWMs supervising more than one gang. upto ‘a

maximum of 17.26% of the sanctioned cadre of PWMs shall'

be upgraded to and merged with the posts of Junior Engmeer' :

(P.Way) Gr.Il in the pay. scale of Rs.5000-8000 with its

spread effect in higher grades of JE-I,-SE & SSE in grades |

- Rs.5500-9000, 6500-10500 & 7450-11500 respectively, as'

per the revised percentages  prescribed for ’I'rchmcal

: * Supervisors i m these orders.. . e :

‘ SERR I BT SR

‘ - 131 “The ﬁnancxal 1mpl1catlons mvolved in the upgradatlon

,_ covered by (a) & (b) above should be off set by sum nder of ,

o | . posts of Supemsors of equivalent money value. | o

i
}
!

Procedure for‘ﬁt;nént 13.2 The placement of the existing incumbents w111 be regurated as
per the procedure given below - i

(a) The existing regular incumibents of the posts of Supervislors i
(including Supervisors/P.Way to the extent of, upgradation of
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' - posts) will be placed i grade Rs.5000-8000 without |
i . Subjecting them o normal selection procedure, Their -
| . Suitability shall be adjudged by following modified selection |
| ‘procedure according to which the selection will be basgcj on
: 1 s Scnuting of service records and confidential reports only i ;o
» - - | ‘ (b) M'Ihe ‘Sliperv?isorsv(oth'er than P.Way) who 'do not g'ég pro}notec:i |
o , ‘ NI to grade Rs.5000-8000 shall continue to l}olcj‘t‘hc; post inthe

“hrexisting grade Rs.4500-7000 + Rs.lOO.}fSA_“?‘as"?perSQ!iél;sft.C:) S
e e ypthem. To this extent, the 'posts upgraded to grade Rs.5000- :
St 8000 will be operated in the lower grade Rs.4500-7000 l+’
. 'Rs.100 SA till the existing incumbents -vacate the same by

- .way of Promotion, retirement etc, QOp vacation of the posts,

_ .the same shal] automatically be operated in grade Rs.500(?-
. 8000. I A

Specific proxf}sions for 133 The remaining posts of Supervisors ~,(P.Wayf), :'ersttllhil;e_‘ L

Supervisor (P.Way) _ PWMs which are not to be upgraded and shall chtmuQ:it‘(iEé : :.J’l';'i\
' ' ' ted .

G+ esoperated in the existing scale of Pay, should be tede
Cas ‘Track Supervisor’. s -

. v
o Vet

~(P.Way) redesignated as * Tryck Supervisor’ shall continue to
, draw the scale of Py Rs.4500-7000 + Rs, 00 SA as personal
F ;p them; the . future incumbents to the post of * Track
.« Supervisor’ will pa in the pay scale of Rs.4500-7000 without

' , : the Special Allowance of Rg. 100/-. "
' 13.5" The upgradation of posts of Supervigor (P.Way) as indicafed ,% e
| hereinabove shoylq MOL result in creation of posts’ of. iy

TroHcymcn. In  other words under no circumstané'es,
additional posts of Trolleyman would be created. - - ¢

. .. . D L "é':'v,"v’ P . . . ‘ . v ) ! "
Provision of 14." The CXISting 1nstructions with regard to reservation of SC/ST “'= Mg
reservation, . wherever applicable wij| continue to apply. . Lo '

{hrect recruitment IS, Direct ¢ :
pereentages '~ additional posts arising out of these restructuring orders as on

- ! ) L

iting of posts 16. The -administration should  take Steps to pin-point the . }f

' : ' additional posts arising’ out of " this festructuring as per |
administrative requirements, ' .

Pin poir
.
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Refusal of promotion

‘Matching Savings

ite-organisation of
~Zonal Railways/
i*ivisions:

-

-

17. Such of the Staff as had refused promotion before issue of

these orders and stand debarred for promotion: may b
considered for promotion, in ‘relaxation of the extan;

- provisions as a one time exception, if they indicate in writing

“that they are willing to, be considered for such promoticn

against the vacancies existing on the cut~oft date and arising
due to restructuring on (hat date. This relaxation will not be

' applicable to vacancies arising after the cut-off date,

18.

¢

-:'_‘e‘x‘istinrg vacarit_ posts available in the catégoxieéféqj
date should be considered for the purpose of of] etting:'th
cost of restructuring/financial etfects of restrictiiring’ “Board

Eniire: scheme of restructuring is to be a self-financing and
expenditure neutral proposition.  Financial implications

should be worked out taking into account the mid points of

the scales of pay <£)£ the respective posts (mean of the minima

" & maxima of the s<_:a‘lé),,existing.,numbg_(_.bf posts and Tevised
““number of posts in the grade on the basis of the revised

percentage distribution of posts. - After working - out | the
financial implications, the ‘matching’ savings should| be
effected from the category itself. Wherever it is not possible
to do so from the category itself, the matching savings should
be arranged from the department at the divisional/zonal level,

- But before restructuring the cadre- as per’ the ‘ revised
percentage distribution of posts, matching savings will' -

have to be ensured and if thevDepartmgnt/Railway's are

mot able to provide the matching savings, the particular,
‘category/department will ot .be restructured. i While|

. 1
'

effecting surrender of posts of equivalent financial,vaju,

desire that - the General Managers ‘should ensure that the
festructuring - is implemented expeditiously * with matching
savings without any exception and difficulty. There would be

-No restructuring without matching savings by surrender-jof -

posts.

1

Due to re-organisation of Zonal Railways/Divisions cadres

are in'a fluid situation. Tt may, therefore, take some time for

the cadres in the headquarter offices; of New Zones and New
Divisions to. stabilise. -Ig the - circumistances, ‘néw Zonal
Railways .are required to ensure that the staff transferred ‘to

headquarter offices of new Zonal Railways/new Divisions'are -

offices of new Zonal Ruoilways/new Divisions. In other’
words, no rai: ay servar: will be . considered for double
. !

. St Roan)

the, .

&

T b e e e ey




‘-’}4
5

| (Shri 1prakash)
DA Annexures A to K withkey. - Director, Pay C ommission - 11
0o (14 sheets) B | Ranwaysoard
e ; No, PC-HU2003/CRC/6 Ao S | New Delhi, datzed 09-10.2003
' . Copy (with 40 spares):forwarde'd to ADAL, Railways, New- Delbi, - .-
: . / P :
- ‘ N ' ’ . /

.
T cdmmar

, . R il g4 " l“ SIPREY
- e, A sk dataicd s o, e

R R eI N o s o

% .

A

E promotion as a result of this restructuring,

, B RN : A
Annnal review = .. 20 As - per instructions contained

..* ... No. PC-/O1/FP.7 ¢

L7 gradewise perecentage distribution of
e conducted from 01-¢4.

- Strength as on 01,04, 2003. It h

posts in force Were to be:

Kmdly acl\nowledg,e recelpt.

Hmdl veruon will fonow

1
i
|

> (G buman) :
For Financial Comnnssxoner Railways,
Nuo. PC-I'H/2003/CR‘C/6';

New Delhi, dated 09-10-2003
(1) The FA & CAOs All lnd:an Railways, CLW, bL, W, DCW, cF , RCF, RWF, Metro Raj!
Kolkata, MTP(R) :Delhi; Mumbai,

Chennai, CORE/Allahabad, (b) FA & CAOk
(€ onstruction), N.F. Rax[way and Southern Rallway Bangalore C

(2) The Executive Dzrector (Fmance) RDSO/Lucknow

‘1) The Pay & Accountq Oﬂ‘xcer Munstry of Radways (Railway Board)

? (4) The Commlssmncr Radway Safety Lucknow. * : 1 ) '
’ ' S-\/\,"\z\. A;Q k/\"\/,. L_\ .
L | (Shnprakash)
‘ : Director, Pay Commission - |1
Rallway Board

03 taking into account . the - cadre*f;
as now been decnded that the,’

in Board $ 10’!{.1’-:,%'
t. 08.10.2002, the Annual Reviews for

17 7 next Annual Review will be undertaken from Ol~04 2005;
, CRE taking i into account the cadre Strength as on 01-04-2005 The.vx
. i : "Annual rcv:ews wherever conducted = Valready i as -per i
" - it _mstmctxons dated 08-10-02 will not be ur:done'“‘l*’* '
| Lty
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Copy forwarded to :-

l (1) The General Sccrclaty, NT’R (wuh 35 spares) -

[
{(2) The (Jeneral Secrctaly, AIRF (with 35 spares)’ i :
1 : |

{7) The Members of the Natu)nal Council l')epamincm'u Council and Secretary, Staff Side.

i
National (,ouncnl 13 C chzcshah Road '\lcwl)d.n

{4) The. Sucretary (;cm.ral All lndm RPE Assouamm Room No. 256-D, Raif Bhawan, Nu»

! o ot o - .1: }i
' Delhi. } iy o ‘_I ‘ g S S oo
. - ' - - l-t'c NWEV)
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DE(Res.)-1, JIDE (ch)l l)DF(l YLIAL DL IV & V. DDPC-I & V. US(A). DDE (RRH)
DDE(Rep) - T& N, DDF(I R) T, l!& i
Gpy e - ' ' ! , o !' -
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ANNEXURE ‘A’ (i)

G dtadhoa sy 4o

- STATEMENTREGARDING RESTRUCTURING OF GROUP

TS s et datng s

‘C’ & ‘D’ STAFF OF TRANSPORTATION TRA FEIC
DEPARTMENT B

* Annexure to Board’s etter No,p ILY/2003/CRC/6 dated 9-10-03

>
¢

1+ Stauon Masters/ Assistant

" Station Masters *

. ——— e o

‘raffie Contro”ers: '

Shuniing Mastcxl's/lamadz-i;; ‘

————

Cibinnen

°  Fout Note: The revised percemage distribytj
per the provisions contained in P10, ] of the covering |

(

'imﬂi'ﬁ'&fiﬂah* O R

CATEGORY

ol smen/Levermen/Shuntmen

S

5500-9000
5000-8000
4500-7000
5500-9000
5000-8000
4000-6000
3050-4590

5500-9000

o e e

4000-6000

——— e

2650-4000

“32)7}76?665()“} -

3050-4590

EXISTING.

« | 7450-11500

6500-10500

7501500 |
6500-10500 |

' 5000-8000 |55

3050-4590 |7

REVISED |
%AGE | %AGE |
22
30

ferim—

|

;
|

l .
S

T

30

. — et e
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R * S R s T L TR R - - YO CRUP T N R 0 | R ..;.L‘.L'\é' e A . . . |

mmeRE ‘A’ (i)

.. ST ATEMENT REGARDING R]ES TRUCTURING OF GROUP
? | ‘C ’ & D’ Es AFF OF TRANSPOFKTATION TRAFF IC

| ! DEK’AR’][‘MENT
Amnmm e to qu d’s letter No.PC HI/ZO(BB/CRC /6 dated ‘) lr() 03

 CATEGORY - GRADE | EXISTING -REVISED}--'
| e (Rs.) %AGE %AGE |
ol Guards 1755009000 | 100 100

©:vassenger Guards | 5500-9000 20 - 27
| 5000-8000 80 |73,

" "oods Guards. 5000-8000 20 27

. 4500-7000 80 7 .
Assistant Guards/ Brakesmen | 4000-6000 70, Y
3050-4590 80 73
" Group ‘D’ Staff - Traffic 2610-3540 65 . 77 -
| o 1 2550-3200 35 23 g*‘ i
i'."nmks (Mechanical/Traffic 4000-6000 | B 4 27 -l
‘unning Rooms). 3050-4590 45 46 -
- © 2650-4000 40 27
- S
I T
SRR
AR
S
s%i
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NOREHEA T EROI\MFR RAILWAY

Ofticcofthe |
 DRMPYLMG
Dated: 29.12:2004

................................ .

T has becn de(:lded" to"ho!d a selection (witten) to form 3 pand %‘ :‘
= 21 & ST =11) candxdntes to the post Loco Pidot - I (Goods) & in scde X06-8000/-

.l.. 48 ».. it L‘)U'.u

RS 'ruhn

: AN Q‘" ] &w_,;u.gvﬂ \.mund.‘n’w & pa ligt ix‘ached should be M“Bed to kesp
) thmmeivw in swvime:,s to appex n the sad selecnon on ».aheduled date, ‘

'.: I‘ is to be aﬂul“d that xf m) one L:mdxdate in the hst _is unwiling to appenr i the b:!d
: .»ae:‘\ tion, aﬁfxnuuu declsmxon should be ob!mad aud send lo this oﬁxce lmt bv 17 0 200:

— e 1&”

_ m sttt who a,re on lwve sick etc should siso be informed at the.lf presext sddrass
posieis e

-\

the gnpifidied t‘mdxﬁmen we dmble for promoton 1o the pow of Loco Piot ~ 1
\Goods) nubjau (o their pa&mg in the promo(wu.d h@ning cowse as presctibed.

R Iinclo Lik it simble cmdulaws

(Auuc\‘mc A &B) A . 1 ’
- ,1 j ‘Jsh
ol
. uv. 0. u:‘(‘:;
APOAUVLMG
SR , ) Fo1 DiviRiy. Managa Py LG

Py
;

o Capy farwarded tm‘ kfonnalion std necessary action ta:

Iy  DME ’IL/L’\{G He wif pleass cnsure the imparting pre-sdttion rsning/cu: biny
- 1o SC & ST, éandiddes a2 pea tus oifice letter of even nwober dated 02122004
. before the dute of lmldmg selection.
2) - DMED@IMG ..
3 ADMENGC, BPB & LMG
) COSMech at‘oﬂ‘icc

3 CPRENEMO, BPB X GHY - Mhiy ok Convey e abova notic ation cver phana

_ to Gr2 respective SSEx (Loco) b) firnt avaulable oppuiluntly.

R ) ConvencyNFRMUTMG. DalSocy NEREU/LMG, [)'vl-‘iec*.' AlRE 50757
Asyo cutionL MG,

o . U; '
. ’ ; . o ' AL (.I"}l-hl"-‘n'\;

: ‘ : For Dl Rly. Mimawa (104 My
e WWW X@OI/CH G Con '
T BN A/‘.
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PEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 3
GUWAHATI BENCH.

G.A. NO 11/65%,
S.R.Barooah & ors

Ve

0.1 & ors.

IN THE MATTER OF s

Written Btatement filed by the

regpondents.

i That =2 copy of the DQ.A hss been servad on the
respondents  and the respondents have gone through the copy
of the G.A filed by the applicant and have understond the

contents thereof.

2 That wsave and except the statements which are
épecifically admi t ved heﬁeinhelaw. other atatements made in
the 0.8 are categoricelly denied. Further the statements
whiich are borne on records are also dendied and the applicant

is put to the strigtes! proof therest.

He]

. That before dealing with the variocus contentions
made in the 0.A the deponent begs to raise the preliminary
objection regarding the maintainability of the 0.4. The (.A

in bad for non—joinder of necessary parties,’ waiver,




estopped and amauiegcénce_ It igs stated that the claim made
by the applicants in the instant applicsnt is baseless and
self contradictory. The aspplicant being un-successful in the
selection processes now can not challenge the action and on
this score alone the application deserves to _he dismissed

with cost.

4. That with regard to the statement made in para Vi-1 to
2 the answering respondents does not admit anything contrary to

the relevant records of the cese.

’

o
"

That with regard to the stetement made in para 3.3.1 to
T2 the answering respondents begs to state that the date of
their appointment as 1st Fireman and posting as Diesel Asstt

Driver are an 26-6-91 and 4-1-92 respectively.

- That with regard to the statement made in para 3.3. the

answering respondents begs to state that the his date of
appoirtment as Khalesi dis on  8-4-83  redesignated as Engine
Cleaner on 3-2-87 & his promotion as ond Fireman, Iat.Fiweman and
mw@ting.as Diesel Asstt Driver happensd on 25*3—&7,7m4w9$ and l?f;é

7-94 respectively.

7. That with regard to the statement made in para 5.4  of
the O/ the answering r@gpandeﬁts‘ hegs to state tﬁat the
applicant No.4 was zppointed in Rly. as Diesel Khalasi on 1749*
86, re-designated as Engine Cleaner on 22-2-89 ( oﬁ mpbimn5 in

Mech. Deptt. and date of promotion as 2nd Fireman & Diesel Asstt

Driver are on 8-11-8% % 2-4~-99 respectively.

a. That with regard to the statement made in para 3.5 of



&

the 0A the answering respondents begs to state that the date of
appointment of the z2pplicant No.B as Enging Cleanaer, promotion as
Engine Cleaner Helper and Diesel Asstt. Driver are on 11~11-89,

21-7-92 and 2337308 respectively.

9. That with regard to the statement made in para 3.6 of
the 0A the answering respondents begs to state that the date of
appointment of the applicant Np.é6 as Engine Cleaner, promotion RS

Engine Cleaner Helper and Diesel Asstt. Driver are on 8-11-B9.

1A-7-92 &, 2353206 respectively. :
id. That with vegard te the stztement made in para 3.7 of

the  Of the snewering respondents begs to atate that the date of
sppointment of the applicant Ne.?7 as Engine Cleaner, promption as
Engine Clesner’ Heolper & Diessl Azstl. Driver are on HB-11-89,

BT f QX-T-PEGE recpectively.

»a
LN
s

That with regard to the statement made in para 3.8 of
the OA the answering respondents begs to state that the date of
appointment of the applicant NO.8 as Engine Cleaner, Promotion &s
Frgine Cleaner Helper and Diesel Asatt Driver are on f-1 109, 18-

TR & 2R-I-2EGGE-respectively.

12 That with regard to the statement made in pars 4 to 9
aF vhe 04 the ansmering respondents donot admit anything contrary

te the relevant records of the case.

3. That with regard to the statement made in para 18 & 11
of the DA the znswering respondents begs o state that the

PME/CRW/LMEG had desired to have the position in respect of



¢

passing the promotional, course training and Psychological Teatl
of the candidates Tor sending the same to HAE (Maligaon).

- That the DME/LMG’'s and Sr.DME/LMG's letters dtd Qméjﬁi/////
and 13-7-@4 respectively, sre¢ the internz)] correspondence of the :
Riv. adﬁinigtration. These are not conclusive as the @ﬁt@ﬁ@
selection process faf the post of OGoods Diver was uﬁder
examination at Hd GGr. level by GM Maligaon who canaaleﬁ the
selection on the ground of drregularities =28 mentioned in

GM(RI/MLB s letter No.E/2084/3213 MPYU dated 11-9-84 (Photocopy.
————
-
enclosed). Accordingly selection held as per notification dtd 14~

13=-4% has been canceled and a fresh selection hasz beéﬁ initiated
vide Memorandum NQ.F/254/1/LM(RQ$/M\ﬂtd,ﬁ?412~ﬁ4 to fill wup  the
147 vacant posts of Driver.

It may he pointed out that the applicants” nzme have
been included in  the eligibility 1list attaéhed witihh . the
ﬁmfifiaatiun dtcd. 22~12..94 and in the letter ditd 27-2-0% (Copy
enclosed)., Rly. Drivers belong to top safety category. They are
the ;ersaﬁad upon whom the lives of thousands of passengers and
safe trangit of goods depénd. Any kind iapsea and irregularity in
their selection would be fatal for the society.

14. That with regard to the statement made in para 12 & 14
of the 0A the answering respondents begs to state that the
selection and restructuring are  two different matters. The

applicznts mixed the two matters with misconception.

A1l benefits were extended “to the eligible staff by
modified selection for implementation of the restructuring in
running categary since the benefit had been made within the
individual category itself (maintaiming the percentage) such as

Goods Driver to Sr Goods Driver. and passenger Driver to 8r.



Passenger Driver.

15. That with regard to the statement made in para 15 of
the 0A the answering respondents denies the correctness of the

5HaMme.

16. That with regard to the statement made in para 16 of
the 0OA the answering respondents begs to state that the eariiér
selection for the post 'of Goods Driver vide notification

NOF./254/1/LM(RBY /M Dtd, 14-10-83 was canceled as there were
irregularities in  the selection process. Accordingly =& fresh

selection vide notification dtd. 22-12-84 (Annexure-~5 toc 0A) was

“ipitiated to fill up the 142 vacant posts of Gomdé”Dfiverﬁ

There was no stay order from the Hon,ble }Tbibunal to

hold selection. Moreover the Rly. Admn. cannot close its eyes as

ito» the large number of shartége of Gonds Driver in  the Train

movement. For up keeping the train operation™ filling dﬁ”éf the

post of Goods Driver was felt highly necessary and accordingly =a

fresh selection was called vide notification dtd. 22=12-¢34

'i7; That with regard to the statement made in para 17 of
the QA the snswering respondents begs to state that the: names of
8/8hri Simanta Rn.Barooaﬁ,'Raﬁjit Chutia,. Ajoy Chanda, Dipak
Kr.Roy, Tamal Ehattacherjee were not initizlly included in the
eligibility list for non completion of requisite foot plate

experience as prescribed. However, their names were included opn

completion of requisite foot plate experience vide order dated.

18. That with regard to the statement made in para 18 of

the OA the answering respondents begs to state that the names af

S



411 the applicants have been included in‘the eligibility list

Cvide NoJE./254/1/LM(RG)Y /M dtd,.22-12~#4 and letter of even No.

dtd.27-1-@%,. In this connection the Misc. petition for granting

the stay order filed byfthe applicants were dismissed by the

Horm ‘Ble Tribumal.

19.  That with regard to the ststement made in psre 19 of

the O/ the answering respondents beg to state that the fresh

selection is initizted haasd on the cancellation of ecarlier

panel., The administration had not received any stay order on. the
selection. Moreover, the administration cannot cleep over the
iseue Maving large nuabor of vacancigs.
Al
AEERY
25 That with regard.to the statement made in pars 26 of
the 0/ the apowerifg respondents begs S¢ state  that  in the

context of the preceding paragraph,. the 8 has got no merit  at

all and degserves (0 he dismissed with cowst.
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VERIFICATION

1 SBhri, M
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e w e

asitate

That

N.F.Railway and well
wircumstances

of  the oszaze andg
sffidavit.
That the s
%‘1& jT }?:“'- nv-)‘l-n wpee };nlnhyhis_}rlﬂbw i
marle  in

parzgraphs

nelqzyu‘l%ﬁm

haligverd

records  which [ o be
wibmisaion before the Hon

‘hie

Bnd ¥
Mogeehn,,

LRI Q!’«"Sc

sign this
taf

a6 I>RuNJJVf:fl%%.ﬁ%kLJ&w\GLQm?
M.

asw follows;

converasnt with

Lrag

Teibunsl.

varificatioh

* e

aged ashout.... vears,

s 4 8 & AW

Office
i lway

. ,r’wm‘ do  hereby

- . .
T am Ehe s e D :R ,fo., ../L-' UMGLM'? " WeTk Iiﬁ“'v‘i}} undear

the facts and

almz  competent to swear this
tobtemand frade in
true to omy Bnow 3@

zid those

" 1% e eves BTa matiers of
and rests  are my  humble

07/ BYAD S

th day

Pedmr Ly

DEFOHENT

arn this the

0 o«

in the Dist. N&gcwh

of



EMM -

e
& -
i

S
R N i

Ce 0 NF Raifway CONFIDENTIAL
N .

o - o : Office of the
MR ‘< . t General Manager (P)
C e ’ ! Mialigaon, Guwahati-11
NoE284/3274MyPed ! Séotember 16, 2004
To .
The Divisionai Raiiway Manager !
NF Railway -
Lumding - : : i

Suby: Selccn(m ior 1he post of Goods Driver in scale Rs.5000-
ROOO/

. Ret? Sr.DPO/LMG's letter No. E/2§4/l/LM(RG)M(Loose dt.
I7 5.04 and 8.06.04.

3
The ¢ase has ben exammed n dcl.ul and the General Manager
has passed th‘, tollo»\ ing orders:

“ As an this procedi;'ral trregularitieé‘;‘ha\'e been Brought out, the
selection should be cancelled and fresh. ~eléctions are conducted. It is
also obvicus that out. of 273 candidates who had appeared only 64

candidates have pazsséd which is. very low percemage and obviously
due to various shoertfalls in sclecnon proceﬂs *

However. for fresh selection detaxled instructions be got issued to J

the concerned officers to ensure that al rules 'for selection are complied
with.” :

You are theretore, requested to cmce! the se!ecnon proceeding
in question and initiate selection process atush and iinalise it within a
ume bound ndme work su that vacancies are hllw up immediately.

You are also requeszed to ensure that no irregularities in the
selection procéss are occur this time. In respect of the selection under
veference, it is requested to fix responsibility in"re'spem of the following”

iy \Ion settmg up of bi- hngual questnon paper :
(i1} | lmps oper’ quesnomng on Ra) BhdShﬂ and allotment of
‘_imarks on each question of Raj Bhasha

(1} l ack of umiorm:t) in the pattem ' of question paper

The names of the thcers fourd responsxble for the above

lapses may be forwarded alongwith your comments so that the same
mity be ,Mt up to the General Manag,;r !

§ )
//D Qo\‘ Ve \1} M (DR SMN ISLAM )

Chief Personel Oficer

7 For. Gcncra‘ Manager(P)



IN THE CENTRAL ADMIN!STRATIVE TRIBUNAL, -

S i et s
sty o u\?{w’? srfae 207
Central Admitmgtrative Tribunal

3 2adae

GUWAHAT! BENCH,
GUWAHATI

In the matter of: -
Original Application No. 11 of 2008

Sri S. R. Bérooah & Or1s.
- Vs-
Union of India & Ors.

- *AND —

In the matter of: -

Rejoinder submitted by the -applicants in
reply to the written statements submitted by
the Respondents in respect of Original
Application No. 11 of 2005.

The Applicants in the above named applications most

humbly and réspectﬁﬂly begg to state as under: -

1)

2)

That the preliminary objection raised in Para - 3 of the written
statements that the applicants were unsuccesstul in the selection
and therefore cannot challenge the action is totally denield‘ That
the applicants were declared Successful 1 the last selection and
they were empanelled for promotion to Goods Driver and the
f)anél was dﬁly approved.

That as to the statements made in Para 5 -11 to the Written
Statement it is stated that the relevant dates are supported by
ofﬁc1al documents annexed to the Original Apphcauon

\

\



3)

4)

5)

That as to the statements in Para — 13 of the Written Statement g

it is stated that the D.M.E, (C & W) Lumding through his letter
No. G / 58 (Training) dated 09.06.2004 (at Annexure: - C)
hitended to prepafe for posting of the selected candidates of the
pﬁﬁel on promoﬁon. That thefD.M.E. Lumding’s and Sr. D.M.E
Lﬁmding’s letter were conclusive as to the postponement of the
effect of the panel from i)emg translated into posting on
promotion to the long vacant posts of Goods Drivers.

That the General Malzlager, Maligaon in canceling the

selection and initiating a fresh selection through his letter dated
16:09.2004 as indicated in the Para — 13 of the written
statement did not act on f%lévant considerations and valid
redsons and therefore cannog have an overriding effect on a
positive act of selection long ago approved by the highest level
authority of the division vesteid in Divisional Railway Manager,
Lumding. "
Thal; as to the statement in Para — 15 of written statement it is
stated that this staiement is wrong and that the cancellation of
the selection is part of the subjtect matter in O.A. No. 182/ 2004
before this Hon’ble Tribunal. * |

Théi the statement in Para - 16 of the written statement is
rebutted With the statement that the supposed irregularities
servmg as the basis for cancellatmn of the selection by the
General Manager led to an erroneous conclusion by the General
Manager that the selection process had shortfalls because the
pass _percentége at 64 out 6f 27 3 1s low. This was an exiraneous

consideration for the cancellation. That a cryptic order such as

: this by the Gen‘eral‘Manager is bad in law in that it has violaled

-

W
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6)

7)

8)

the ﬁﬂly blossomed right of some 63 candidates for promotion
the applicants included. |

That the statement in Para — 17 of the Written Statement is not
correct. Sri Simanta Rajon Barooah and Sri Ranjit Chutia had
the requisite experience to be eligible for the selection and on
that basis they were called for the previous selection and were

selected.

That with regard to the statements made in the Para — 19 of
written statement it is stated that initiation of a fresh selection is
beyond the authority of law because the cancellation of the
selection by the General Manager is bad in law as shown in

Para 3 and 5 above.

It is stated that the impugned order issued by APO II dated
22.12.2004 and by implication impugned orders of Sr. DME
Lumding dated 13.07.2004, General Manager (P) Maligaon’s
letter dated 16.09.2004 and dated 21.09.2004 for cancellation of
the panel depriving the applicants from their due promotion was
made with misapplication of mind and without any authority of

law.

That under the facts and circumstances of the case as
stated in the applicatigrzp m&ﬂed for the reliefs sought for in
the application. Further, the grounds shown in the Original
Application are full of justification and having force of law and

as such the application is full of merit. The application deserves

to be allowed with costs.



VERIFICATION

I, Sri Simanta Rajon Barooah, é‘/o of Late Dhiru Charan Barooah,
aged about 41 ‘years, resident of Rly. Qr. No 1/B, East Gotanagar Maligaon,
Guwahati-11, do herebv declare and venfv as under:

. i _
1. Thatl am the applicant No. 1 of the instant application and as such I
am well awa;fe' of the facts and circuinstances of the case. I am also
authorized to iverify this application foi: and on behalf of the remaining

H

applicants.

§

2. That the statements made in the accompanying petition at Para

L « 2 and  are true
to my knowledge and belief and thosé‘ made in - Paras )
| o,y and ¢ being matters of

records I verﬂy beheve those to be true and the rests are my humble
submissions bgfore the Hon ble Tnbunal;,[

And in verification whereof, T sign this verification today
dtd:¥'2 30 at Guwahati. |

. Signature

EX TN

-



